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August, 1963, publishing certain

amendments in the Second Schedule
to the Mines and Minerals (Regula-
tion and Development) Act, 1957,
under sub-section (1) of section 28 of
the said Act. [Placeq in Librar;;. See
No. LT-1738/63.] :

Tue Coar BEARING AREAs (AcqQuisi-
TION AND DEVELOPMENT) AMENDMEN1
- Rures, 1963

Surr O. V. ALAGESAN: Sir, T also
beg to lay on ithe Table a copy of tnhe
Ministry of Mines and Fuel Notifica-
tion S.0. No. 2569, dated the 31st
August, 1963, publishing the (oal
Bearing Areas (Acquisition and
Development) Amendment  Rules,
1963, under sub-section (3) of section
27 of the Coal Bearing Areas (Acqui-
sition and Development) Act, 1957.

[Placed in Library. See No. LT-
1737/63.] _
Tue ArMs (FOURTH AMENDMENT)

RuULES, 1963

Tae MINISTER or STATE v THE
MINISTRY or HOME AFFAIRS (SHRI
R. M, Hajarnavis): Sir, 1 beg to lay
on the Table, under sub-section (3)
of section 44 of the Arms Act, 1959,
a copy of the Ministry of Home Affairs
Notification No. 15-3-63-P.IV, daled
the 9th August 1963, publishing the

Arms (Fourth Amendment) Rules,
1963. [Placed in Library. See No.
LT1739/63.]

FOURTEENTH REPORT OF THE
PUBLIC ACCOUNTS COMMITTEE
(1963-64)

SHar SONUSING DHANSING
PATIL (Maharashtra): Sir, I beg to
lay on the Table a copy of the Four-
teenth Report of the Public Accounts
Committee (1963-64) on the Appro-
priation Accounts (Posts and Tele-
graphs) 1961-62 and Audit Report
(Posts and Telegraphs), 1963.
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ALLOTMENT OF TIME FOR CON-
SIDERATION OF MOTION RE
REPORT OF THE UNIVERSITY
GRANTS COMMISSION.

Mr, CHATRMAN: I have to inform
Members that under rule 153 of the
Rules of Procedure and Conduct of
Business in the Rajya Sabha, I have
allotied 3% hours for the consideration
of Government motion regarding the
Annual Report of the University
Grants Commission for the year 1961-
1962,

MOTION RE REPORT OF THE UNI-
VERSITY GRANTS COMMISSION
FOR 1961-62

Tue MINISTER or SCIENTIFIC
RESEARCH AND CULTURAL
AFFAIRS (Surt Humavun KABIR):
Sir, I beg to move the following
Motion: — ;

“That the Annua] Report of the
University Grants Commission for
the period April, 1961 to March,
1962, laid on the Table of the Rajya
Sabha on the 20th August, 1963, be
taken into consideration,”

Sir, the report is before the House
and therefore I do not propose to
make any long speech on it but only
to draw the attention of the House to
certain aspects of development in uni-
versity education during this year and
in some of the previous years.

The number of universities duing
this year, I mean the year under re-
view, 1961-62, was increased by b5,
bringing the total to 51. Since then
four more unjversities have been es-
tablished, so that the total today is 55,
and in addition a number of institu-
tiong have been given the status that
they are to be deemed as universities.

1 think the figures of enrolment of

. unversity students will be of inlerest

to the House. As against 5 lakhs in
1951-52 on the eve of the First Plan,
it was 8 lakhg in 1956-57 at the end of
the First Plan. Tn 1961-62 it was 11.55
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lakhs and in 1962-63 it is 12'73 lakhs.
The number of women students has
increased in a slightly higher propor-
tion. In 1961-62 the number was
about 1.85 lakhs giving 16 per cent. of
the total university enrolment in that
year. In 1962-63 this was 2.23 Jakhs
giving an enrolment of about 17.6 per
cent, This is also not yet an adequate
reflection of the populalion of the
country, but I am sure my hon. friends
in this House, particularly the women
Members, will appreciate that in the
last ten yedrs considerable progress has
been made, The almost “homeopathic”
number of women students in the uni-
vessities in former days has now
reached a proportion of almost 17 per
cent., and 1 am sure that the figure
will go up.
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It may also be of interest to the
House to know that today the all-
India average for the whole country
in university enrolment is rouzhly 2.2
per cent which compares quite favour-
ably with most advanced countries of
the world. Even in a country like the
UK, it is not very different from this
figure, I think the only two excep-
tiong are the US.S.R. and the US.A.
In the USA_ it is over 20 per cent,
and in the US.SR. it is about 8 per
cent, With these two exceptiong . . .

T. S. AVINASHILINGAM
Per cent of

Snrr
CHETTIAR (Madras):
what?

Surt HUMAYUN KABIR: Of the
populalion of the relevant age group.
The U. K. is roughly the same ag ours;
2.2 per cent of the population of the
relevant age group. I am sorry it is
enrolment per thousand of the popila-
tion, 2:2 per thousand of population,
not per cent. In West Bengal, it is
the highest among the States with 37.
It is the least, I regret to say, with
09 in Orissa. And so far as the
Union Territorieg are concerned, Delhi
is the highest with 7‘8 but Delhi is
not a State and that is why I left out
Delhi at the first stage. )

who have
inereased

those
has also

The number of
secured degrees

.
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considerably from 1-4 lakhg in 1960
to 1'60 lakhg in 1961. These are cer-
tainly encouraging features. But the
next point to which I come is not so
encouraging, that is the gquestion of
teachers, The number of university
and college teachers has increased
from 63,128 in 1960-61 to well over
63,000 in 1961-62 and over 66,000 in
1962-63. But the teacher-pupil ratio
has gone down, It was 1 to 158
in 1960-61 and 1 to 15:5 in 1961-62, It
was 1 to 17:9, that is about 1 to 18,
in 1862-63. This, I am sure the House
will agree, is not a very encouraging
feature and an effort should be made
to_attarct more teachers, and Wwhat is
even more important, the right quality
of teachers and to retain them.
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One of the disturbing features in

{ Universiiy educatidn has been the

rapid turnover of teachers. Young
men come to the universities, stay for
a short period, look out for jobs else-
where and very otten they leave, so
that there js a very rap:d turnover in
the first four or five years of their
professiona]l life. This is a feature
which is disturbing angq which we are
considering how best to check. Of
course, the major reason is the ques-
tion of salary scales but that is not
the only reason. The salary scale, I
am glad to say, has heen considerably
improved, though not as well as we
would like it to be. [ may remind this
House that as early as 1954, I had
placed certain proposals before the
Government, suggesting that the uni-
versity teachers should be given a
scale of Rs. 400 to Rs, 1,000 for lcctu-
rers. 1 am glad to say that even
ihough that figure has not yet been
reached, the University Grants Com-
mission have now sanctioned a scale
of Rs. 400 to Rs. 800, which is a con-
siderable improvement on what it was
in 1953-54—Rs, 250—500. An equally
encouraging  feature is that the
University Grants Commission have
now extended the scope of their
activities beyond the universities pro-
per and are offering assistance to
affiliated colleges as well az Govern-

| ment colleges. Even then, we have to
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go & long way before fully satisfac-
tory conditiong are assured.
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I am not offering thig ag the decision
of the Government but I am just plac-
ing before the Houge one consideration,
and I shall be very happy if hon. Mem-
bers would express their views on this
so that Government can, in the hight of
their opinion, take a decision in con-
sultation with the University Grants
Commission. I have for a long time
felt that gsome of the reasons for the
discontent among the teacherg in the
universitieg are partially the salary
scales ang partially the great Jisparity
which existg between the different
scales and grades. We have in this
country too many types and classifica-
tions. We have too great disparities
between the higher ranges of salaries
and the lower ranges of salaries. Even
today, after all the improvements
which have been carried out by the
University Grants Commission, we are
still recruiting very young people as
Assistant Lecturers or Instructors on
a scale of Rs. 300—Rs, 400. The re-
deeming feature is that this ig a ghort-
term programme intended to ‘ake
people temporarily to find out if they
are interested in education., and wro-
vided they accept the profession, they
go into the regular Lecturer's grade
on Rs. 400—Rs. 800. But in the other
ranges, we have fairly high salaries.
For Vice~Chancellors, it is in some
cases Rs. 2,500; in other cases it is
Rs. 2,000. And even university Profes-
sorg sometimeg go up to Rs. 2,000 or
more. These disparities do make for a
difference, There are a large number
of classifications, Assistant Lecturers,
Lecturers, Readers, Assistant Profes-
sors. Associate Professors and Profes-
sOrs.

As T said a momsant ago, I am not
speaking on behalf of the Government
but as one who is deeply interested in
education and has been interesied in
education practically for the whole of
his life. I would like to get the reac-
tion of the House if we could have a
simpler gtructure, perhaps a scale for
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Lecturers of something like Rs. 400—
Rs. 1,250 and for Professors a scale of
about Rs. 1,000—Rs, 1,800, The actual
figures may vary, but the main thing
15 that there ghould be only two scales
instead of the many different gcales
obtaining today. And if Members of
Parliament can express their views on
that and if, there is general consensus
on this point throughout the country,
I have no doubt in my mind that the
University Grants Commission would
also sympathetically consider siich a
suggestion. I may mention that I have
placed my personal point of view be-
fore the Chairman of the University
Grants Commission. He also thinks
that a move in thiz direction would
not only lead to greater contentment
among the teachers; what is even more
important, it would create a more de-
mocratic atmosphere in the univer-
sities.

Today, with the many stratifications
and many types of structureg in the
universities, to a certain extent
teachers do not have that academic
freedom which we want all universi-
ties to enjoy. I know that legally aca-
demic freedom is there in the univer-
sitieg but when there are these gross
disparities of income and very «reat
differences, and where very often the
movement of a person from one scale
to another depends on the goodwill of
persons who are above, these gross
disparities act as a kind of check or a
bar to the genius and to the full deve-
lopment of the younger persons, But
as I have said, this is an expression of
a personal opinion and I would wel-
come the opinions of other hon. Mem-
bers of the House, so that this may be
considered seriously both by the Uni-
versity Grants Commission and the
Government,

Along with measureg for improving
the gcales of teachers, specia] enmipha-
sis has been paid to the development
of science and technology. Grants
for science and technology nave been
increased and are continuing to be in-
creased. I could give the figures but
they are in the Report and as I do mot
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want to be long, I pass over these

figures, and I would draw the satten-
tion of the hon. Members to the fact
that thig has taken place. Similarly,
the University Grants Commission has
taken steps to increase thg amenities
of students and teacherg in the univer-
-sities. Grants for the construction of
hostels and staff quarters in universi-
ties have been given on a fairly gene-
rous scale. For hostels, the grant in
1960-61 was Rs. 21-27 lakhs; in 1961-
62, it wag 45'05 lakhs. Similarly, for
staff quarters the grant in 1960-61 was
Rs, 11'56 lakhs; in 1961-62 it was
Rs. 37°22 lakhs. In the case of hostels
in colleges also, the University Grants
Commission have provided funds and
the amount was Rs. 40°'61 lakhs in 1960~
61 and Rs, 35-02 lakhs in 1961-62, For
staff quarters, nothing has been done
so far for colleges but 1 understand
that this matter also has been before
the University Grants Commission and
they will in due course take a decision
in accordance with the needg of the
situation,

Another happy developmeni ig the
establishment of a number of centres
of advanced studies. This is desirable,
as with the great increase in the num-
ber of universities it is impossible, in
the light ot our available {inancial re-
sources, that every university will pro-
vide the highest type of education and
research in every subject. While every
university is autonomous and nag the
right to develop, our financial re-
sources compel almost unwillingly,
that we have to differentiate, and we
have to see specialisation in certain
areas. This will, of course, not apply
to regular courses. Every university
must provide regular courses at the
graduate level, and maybe even at the
M.A. level, but for advances beyond
that, for advanced centres of study,
some specialisation is necessary. 26
centres are proposed to be established
of which four were established upto
1962-68. Since then. I understand, the

University Grants Commission have

gone further in this direction.
Another interesting—and 1 would

say a happy—development in recent
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Years has been the institution of sum-
mer gchools or seminars where
teachers and young workers in diffe-
rent fields of studies, whether 1t be
science or humanities, can get together
and live together for a certain period,
maybe two weeks, maybe three weeks,
maybe four weeks, and attempt a sur-
vey of the advances made in their field
of study. The summer schoolg have
proved to be one of the most fruitful
developments which we 2ave had in
recent times, and I have heard myself
from the most distinguished scientists
and others that their participation in
those summer schools has brought to
their notice many developments of
which they were unaware, Here, I
am happy to say that the two Minis-
tries with which I am associated have
both been co-operating and both have
taken an initiative in the matter.
Since 1959, the summer schools have
been largely increasing, and the Uni-
versity Grants Commission during the
current year ig subsidising and helping
a very large number of summer
schools. Then there has been the very
important question about the three-
year degree course. This is a matter
on which discussions have been gomng
on in this country for over forty
years and the concensug of opinion,
without almost a single exception, has
been that the three-year degree course
is the only type of degree course
which we should introduce at the un-
der-graduate level. There have been
differences as to whether this cegree
course should be introduced after
eleven years of schooling or after
twelve years of education or after ten
years of education. There may be
some difference on that point. But
that the degree course as such, the
structure of the course, should be
three years i almost universally ad-
mitted. I will not go into the argu-
ments that were given by the Univer-
sity Education Commission, not only
the University Education Commission
over which Dr.  Radhakrishnan, our
President today, presided and of which
you were, Sir. a very distinguished
member, but the University Grants



Report of
the University

4451

[Shri Humayun Kabir.]
Commission starting with the Saddler
Commission in 1917-18 caig that all
over the world there is the tendency
that the University’s first degree
should not be less than three years.
In many countries, for example, in
the United Kingdom today tnere ig the
move for making the Honours course
a four-year degrec course. 1 know
that on the Continent and in certain
of the Arab countries, like the UAR.,,
they are planning in terms of a five-
year degree course, But ‘n any case
three years seems to be the minimum.

Here I regret to say that the pro-
gress has not been as rapid as we
would have wished. Only 590 colleges
in 28 universitiegs have changed 10 ‘the

three-year degree course during the
Second Plan. And since then, even
though two years have passed, the

number has not increased very much.
By the year under review, 1961-562, 692
colleges affiliated to 30 universities
changed cver to the three-year degree
course, though for this the University
Grants Commission has provided very
generous assistance to the colleges and
Universities. I only hope thal what-
ever mav be the decision about the
duration of the secondary cducation
course, the three-year degree course
will not in any case be slowed down.

Here, if T may say so, to my mind,
at times we have not, in approaching
the problem, considered properly one
of the most relevant considerations.
That is the question of age. We debate

- about a ten-year secondary education,
' or eleven-year secondary education or
, a twelve-year secondary education, but
» unless we assure that only young men
and women come to the universilies
and not children or people who are in
their early adolescence, nothing can
be done about standards. It ig rot an
accident that throughout the world the
age of entry in the universifies is
normally 18, and in many counlries
they are trying to raise it to 19. So
far ag the continent of Europe is con-
cerned, in many cases it is 20 or over.
In Germanv it,is very often 21 But 1
io not know of any country in the
y
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world excepting India any ihe erst-
while part of undivided India, Pakis-
tdn, where the age of eniry ig 14, 15
Or b years, 1t is true that the Univer-
sity Grants Commission have (made a
weicome move in that Jdirection. In
we neid of technical education, about
two or three years ago we Look a de-
cision that sixteen plus will be the
minimum age of entry for institutions
ot University standing. In the univer-
sities also the University Grants Com-
mission have now decided that sixteen
plus should be the minimum age for
entry into universities and they have
made this recommendation to all uni-
versities of India, Till that point is
decided, all discussiong about a ien-
year, eleven-year or a twelve-year
course in school are, to my :und, un-
real and artificial.

I remember on one occasion when
this question was being discussed, a
representative of a State Government
said that no change in his State was
necessary because it already had a
twelve-year secondary schuol course.
And when I asked him as to what was
the average age at which pupils took
the final school certificate examina-
tion, I wag told that it varied between
14 ang 15. My comment on that was
that if we had a twelve-ye2ar course
and the course ended at the age of 14
or 15, it meang that the course must
have started at the age of 2 or 3. 1
said why not go a step further and say
that we should have a sixteen-year
course and the course would start in
the pre-natal period, when the child is
still in the mother’s womb?

Sir, we have fixed the point that
people cannot come to the university
till they are at least 16 or preferably
17. This age itself ig early enough
compared to the experience of all the
countries of the world. Certainly it
cannot be the case that all the eoun-
tries in the world are wrong and we
alone are right. There may be cases
where this may happen but I am sure
in this field that ig not the case, and

particularly so as in other countries,
as a result of exverience, they have
gradually inc-cased the age. Even in
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ithe United Kingdom at one siage,
some thirty, forty or may be fifty
years ago, students were accapted in
the university at the age of 16. 1f you
go back 200 years or more, you find
in the reccerds of the Universities of
Oxford and Cambridge students com-
ing at the unripe and immature age of
.12 or 13. But all these are today
things of the past. Through cxpe-
rience they have learnt that 17, 18 or
19 is about the earliest period when a
person can join a University. 1f,
therefore, we look at the period of
duration of secondary education, from
this point of view, I think the whole
_ standard of university educatioa will
be raised.

Today there ig a genera]l complaint
that while the numbers have increas~
ed, while facilities have increased,
while laboratories have hcen imprav-
ed, while libraries have been improv-
ed, while text books are very often
offered to students through various
kinds of loan schemes and lending
libraries, still for a large number of
students, not for all, I am happy to say,
but for a large number of ciudenis the
standard has not risen. In some cases
it has fallen. It was low cnough he-
fore and the essential need is to in-
crease the standard, so that our uni-
versity students can competq on cqual
terms with the university students
elsewhere in the world. And it this
is to be done," the first degree stand-
ard has to be considerably increased.
If it is not increased, if it hag remain-
ed only stationary, that would itself
be a matter for concern and anxiety.
Where in some cases there has been
some fall, it is a matter for concern
for all of us, especially for hon.
Members of Parliament, of a House
like this which Trepresents all the
States and which, ag we very often
gay, is the Housge of Elderg where the
wisdom of the country is concentrated.

Sir, these are gsome of the broad
features of the Report to which I
would draw the attention of the House,
T would now place the Report for the
consideration of this House.

The question was proposed.
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Mgr. CHAIRMAN: Before [ cail
upon one of the hon. Members to
speak I would like to say that I have
a very long list of inltending speakers.
Unless the speeches are kept short, all
of them will not have an opportunity
to speak. So in the intercest of other
colleagucs I hope the hon. Meambers
who take part in this debate would
confine their speeches, if possible,
io ten minutes because even with ten
minutes we will probably not be able
to go through the whole list.
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.
Surr K. SANTHANAM (Madras):
We can dispense with the lunch hour.

Mr. CHAIRMAN: I am afraid then
there can be no budgeting of time.

SHrRI M. RUTHNASWAMY (Mad-
ras):; Sir, while we congratulate the
Minister of Education and the Uni-
versity Grants Commission on the
work they have been able to produce
during the year under report, 1961-62,
there are ceriain points of criticism
which are offered with a view to im-
proving the working of the University
Grants Commission. This year also I
have to point out the impropriety of
actual Vice-Chancellors being mem-
berg of the University Grants Com-
mission. 1 think the model of the
English Commission might have heen
followed where no actual Vice-
Chancellors are members of the Com-
mission because it places these Vice-
Chancellors in a compromising position
because very often the request for
grants for their universities may come
up before the Commission, and they
would be in rather an embarrassing
posilion. Also I see that members of
the Secretariat are included in the
membership of the Commission. That
action is a departure from ihe English
practice. CR -

With regard to the Committees in to
which the University Grants Commis-
sion has resolved itself, there are
Visiting Commiitees and Review Com-
mittees. They visited 39 universities
I in 1960-61 but this dropped to 28 out

—. H
. v
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of the 46 universities visited by one or
other of these Committees. Kither the
work must have been very superficial
or the work can be properly don« only
if the membership of the Review Com-
mittees at least is increased. These
need not be composed altogether of
Members of the U.G.C. but other edu-
cational expertg may be co-opted for
this temporary purpose of reviewing
ang setting up standards in the various
universities. I do not know if the
portfolio system is followed in the
U.G.C. where memberg are given par-
ticular subjects to look after. For ins-
tance I think there should he a mem-
ber concerned with the improvement
of hostels and it would be his duty to
go round hostels of the universities, as
many as possible, and personally ins-
pect the standard of hostel accom-
modation and the standard of hostel
life.

Then I must deprecate the growing
practice of giving all kinds of acade-
mic institutions, institutions of learn-
ing, the title ‘university’. We have an
Agricultural University, an Engineer-
ing University, etc. which is again
against the whole tradition of univer-
sity life. Universities are composed of
different faculties, not one single
faculty. The whole object of univer-
sity education which is the influence of
members of one faculty upon another,
is reallv lost in thesa single faculty
universities. There are respectable
words like Institute, Institutions, like
Academies, which may be adopted by
the so-called Agricultural and ¥ngi-
neering Universities )

I do not know again whether these
visits of Committees allow for useful
contacts between the visiting members
and the members of the facultise of
the universities they visit. In view of
the large number of universities and
in view of the small number of Com-
mittees and the small number of visit-
ing members, I do not think there is
any useful contact between members
of the universities and members of the
faculties so tha® the members of the
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Committees may get into real and use-
fu] touch with the work of the univer-
mities. | 4

With regard to the Schemes that
have been gponsored by the UG.C, I
see a great disproportion. Library
buildings get ag much as Rs. 23 lakhs
whereas the books which are to be
wccommodated in these libraries get
only a grant of Rs. 11 lakhs, and the
grants for hostel for nineteen univer-
sities in 1960-61 was Ras, 41 lakhs and
I believe a similar amount is allotted
for hostel buildings in the year under
review. Affiliated colleges of course
get another additional grant of Rs, 88
lakhs in 1961-62. In university life
I place the greatest importance on
hostel life, Last year I pointed out
that in many universities and college
hostels, rooms meant for a single un-
der-graduate are occupied by three or
four under-graduates. When 1 pointed
out thig to the former Minister of Edu-
cation, he pooh-poohed the idea and
said that my statement was not based
upon actual experience. This year 1
came into very intimate contact with
this fact because my grandson was
admitted into the Guindy Engineer-
ing College and he elected to
stay in the hostel and he was made
to stay in a room intended for one
now occupied by four students. How
can any decent life be possible in such
conditions? They had not even room
to put their beds on, their cots on.
This T think is a scandal and I think
the UGC. by appointing a special
member in charge of hostels may put
an end to this. :

Another important feature of hostel
life is the common room. Every
hoste] should have a common room
where students could meet each other.
carry on conversations but that is the
last thing thought of either by the
engineer, by the architect or by the
university responsible for the estab-
lishment of these hostels.

For building of teachers' residences
in fifteen colleges only Rs. 4.78 lakhs
have been given. That is another
important feature of university life

o
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that teachers’ residences should be
near their colleges, should be near the
universities, so that the influence of
teachers upon the students and of
course incidentally the influence of
students upon the teachers may be
realised. The provision for teachers'
residences 1s miserably poor.

Then there is a new development
called Hobby Workshops, I do not
know what these are and whether
hobbies like children’s hobbies are
being provided for. I see some
Hobby Workshops are provided for in
the engineering colleges. I should
have thought that the workshops in
themselves gave enough scope {for
technical hobbies. Hobby Workshops
as they should be, should be located
in arts and ordinary science colleges
where the students can be familia-
rised with the manual arts.

Again there is another strange deve-
lopment—rural universities. At a
time when our literacy is about
twenty-five per cent. in the most ad-
vanced States like Madras and about
ten per cent. in the least advanced
State like U.P,, it i3 sheer mockery to
speak of rural higher education,
What we want is more primary
schools in order to raise the level of
literacy in our country. As if the
production of unemployed and un-
employable graduates was not enough,
the Ministry and the U.G.C, have
committed themselves to the policy
and programme of establishing cor-
respondence and evening colleges - in
arts and science subjects,

Tagore Lecturers—I suppose they
are lecturers who are charged with
the duty of spreading the popularity
of Rabindranath Tagore's works or is
it only the name that is given to these
lecturers and they deal with other
subjects?

One important work done by the
U.G.C. is the financing of vocational
education, It is not at the stage of
university or college that we want
vocational guidance. It is at an
earlier stage, at the stage of high
school that we want vocational guid-
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ance 80 that the people who are not
fit for university education may be
diverted to technical courses. So I
think every high school, as it is im
England, should have a whole-time
Career-Master, whose whole duty is
to study the qualities, attributes or
Qualifications and previous experience
of each student, keep a record of his
intellectual development and advise
the boy—and the parent—to devote
himself to higher education in other
spheres, in technical gpheres if he has
a technical aptitude and in higher
academic university education if he
has a flare for university education.
Also, the U.G.C. should make a
special grant for the training of these
Career Masters so that in course of
time every high schooi in this country
would have the good fortune of hav-
ing a Career Master on its staff. I
see that the University Grants Com-
mission, in order to make itself self-
respecting, I suppose, is having an
office building of its own. I do not
object to it, But they seem to proli-
ferate into local universities. A large
portion of the University Buildings of
the Madras University is occupied by
the local officers of the University
Grants Commission so that the Senate
Building 13 not serving the University
at all. There are lecturers without
raocms for themselves and there are
lecture-halls which are not enough
and so the building of this Rs. 75
lokh  structure which was possible
on account of the Centenary Grant
has not served the purposes of the
University. I think in sheer welf-
respect, the University Grants Com-
mission should find office accommoda-
1on of its own.

SeRt K. SANTHANAM: Does the
hon Member mean to say that there
ic an office of the University Grants
Commission in Madras?

Sar1 M. RUTHNASWAMY: Yes, in
the Madras University itself. It is
located in the building of the Madras
University. I have seen it myself.

Mr. CHAIRMAN: I hate to inter-
rupt you, Prof. Ruthnarwamy, but
you have already spoken for {welve
minutes,
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finished, Sir. I conclude by saying

that while we must congratulate the
University Grants Commission on
the work it has done, it has to look
forward to much better work and to
concentrate upon essentials for
achieving its great object, iis main
object, namely, the maintenance and
raising of the standards of universitv
education in the country.

Surr T. S. AVINASHILINGAM
CHETTIAR: Mr, Chairman, the Uni-
versily Grants Commission has in-
deed, made a difference in higher
education all over India. Universi-
ties were lacking in funds for equip-
ment. Colleges were lacking in funds
for equipment. Post-graduate cours-
es were famished for funds and the
University Grants Commission has
fille@ a very useful place in fulfilling
the needs of these educational insti-
tutions,

[Tee DepuTy CHAIRMAN in the Chair.]

" While the University Grants Com-
mission have done whatever they
can with the funds that were provid-
ed to them, there are certain lacunae
which we must understand. Recent-
ly, a few days back, in our Parlia-
mentary Scientific Association, Dr.
Bhagavantam, the Defence Scientific
Adviser, gave us a talk on the subject
of Research in India, and one thing
which he said was very surprising
indeed He said that India spends
about Rs. 200 crores for research in
the Third Five Year Plan, and for
this sum of Rs. 200 crores, the break-
up given in the Third Plan is like
this— . -

(Rs &7 crores)

Council of Scientific and

Industrial Research 3500
Atomic Energy . . . 35-c0
Agricultural Research 26 oo
Medical Research 2 5o
Rescarchunder other Central

Ministries,1nd 30-89
Carried over from the Second

FiveYear Plan . 7500
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Also, I think Praf. Mahalanobis re-
cently on the 10th April 1963, has
given us a break-up and said that the
share of the non-governmental insti-
tutions, including universities is pro-
bably Rs. 50 lakhs; on a rough guess
that sum of Rs. 50 lakhs is being
sanctioned to non-governmental insti-
tutions, including universities.
Madam Deputy Chairman, we think
that our Universities are engaged in
research, but if only Rs, 50 lakhs are
being spent in these universities,
then what is the kind of research that
they can do in those universities? I
think we are wasting and not utilis-
ing all these high-grade institutions
for the service of the country in the
fleld of research, If our universitie:
are to take their proper place along
with the universities of the world.
they must raise the investment op
research and I hope that this subject
will have the attention of the Gov-
ernment and of the University Grants
Commission.

The second matter which 1 would
like to mention, Madam Deputy
Chairman, is the increase inmr the num-
ber of our universities. The hon
Minister who moved the motion has
said that the number of universitiea
has increased. But one thing I am
not very happy about. I am happy
that the engineering and agricultural
universities, in addition to engineer-
ing and agriculture, also have other
sciences that are basic sciences. In
some institutions they have also in-
troduced the humanities so that the
education can he rounded off. But 1
am not able to understand this about
Rabindra Bharati. It is stated kee:

“Rabindra Bharati has been es-
tablished in the house in which
Rabindranath Tagore was born and
will be mainly concerned with
music and the arts.”

That will be regarded as a univer-
sityy  We have all great admiration
for Poet Rabindranath Tagore. We
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wish that his house must be acquired
and must be kept as a museum or
some such thing. We also like 1t to
be developed as an institution for
music, dancing and so on. But to
consider it as,a university, I think, is
a step in the wrong direction. I do
not think, even though the name
“university” has been given to
it, it will be regardedi as a
university by the people. It may be
a matter of self-satisfaction to the
devotees of the poet to think that they
have established a university in his
name. But I think it is a step ia
the wrong direction and the Univer-
sity Grants Commission must have
the courage and the strength to say
what they feel about this matter. I
don’t know whether in this matter
the University Grants Commission
was consulted, and if consulted whe-
ther they offered any opinion, and if
they had agreed to have it as a uni-
versity, then my respect goes down.
because then 1 feel that the Uni-
versity Grants Commission also gets
cowed down when proposals come
from the State Governments or thae
Government of India. I want them
10 be independent even with the Gov-
ernment of India, even though they
get money from the Government cf
India, and they must have the
strength, the vitality and the courage
to put forth their views and say
whatever they think is right. .

Madam Deputy Chairman, now I
come to the expenditure part. Here
T find there is some very gross
difference between the treatment
given to the Central universities and
the State universities. Page 26
gives the amount of money that has
been spent on the Central universi-
ties and the total comes to about
Rs. 3.31 crores, And the Central
universities are:

+-  The Aligarh Muslim University,

. The Banaras Hindu University,
Delhi University,

Constituent Colleges of Delhi Uni-
--.3-  versity,

. -.- The Indian Institute of Science,
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Visva-Bharati. e
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About the Constituent Colleges of
Delhi University, I have to say some-
thing and that T will do later.

Now, coming to the expenditure on
State universities, the total in their
case comes to Rs. 1.52 crores only,
and their number is as much as 37.
I say this is not proper, The Univer-
sity Grants Commission must treat
equally the Central and the State
universities. = The State universities
are not given the full grants. In the
case of the Central universities, every
pie is met by the University Grants
Cormmission. The result is that the
expenditure on the Central universi-
ties is not properly guided, because
they get what they likee When
people get everything that they are
asking, then they have no financial
responsibility.

Sar1 NAFISUL HASAN (Uttar Pra-
desh): The Stete wuniversilies are
raintained by the States and it is
only for the development of these
universities that the University Grants
Commission gives money,

Sarr T, S. AVINASHILINGAM
CHETTIAR: I know. Let us then
take a statistics of what money the
Government of the States are giving
{0 the various State universities, that
money is but a pittance, Madam De-
puty Chairman, compared to Rs. 60
lakhs and Rs, 70 lakhs that are given
to the Central universities. 1 say
this is neither fair nor right,

Coming to the Delhi
Colleges, I find from the
here:

Constituent
statement

“90 per cent of the approved re-
curring expenditure is met by the

Commission and any special ex-
penditure.”
Surt HUMAYUN KARIR: That is

for the schools, not for the colleges,
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CHETTIAR: They give it to the col-
leges. 1 have got the reference here
on page 6 of this Report of the unive?-
sity Grants Commission. There 1t is
stated: ' y -

“in the case of the constituent
colleges of Delhi University, 90 per
cent of the approved recurring ex-
penditure is met by the Commission
and any special expenditure that
may be necessitated by special
schemes in the university (such as
the transfer of science departments)
is met wholly or partly by the
Commission according to the cir-
cumstances of each case.”

Sir, Delhi is the capital city and I do
not mind a little more money being
spent in Delhi. But compare what
is happening in other parts of the
country. In Delhi they get 90 per
cent of the expenditure without tak-
ing into account the income from fees,
I want the statistics to be placed be-
fore the House as to how many col-
leges have received fees which
amount to more than the 10 per cent
deficit they have to meet and how all
this money is being utilised. (Time
bell rings)

It is not fifteen minutes, Madam.

THE DEPUTY CHAIRMAN: No,
only ten minutes, - -

Suar T. S. AVINASHILINGAM
CHETTIAR: Madam, it is very hard.

Tue DEPUTY CHAIRMAN: The
Chairman has said that it will be ten
minutes,

Sert T. S. AVINASHILINGAM
CHETTIAR: But we said that it may
be extended, that the time may be
extended. I would request you to
extend the time, Madam, because so
many want to speak.

Tue DEPUTY CHAIRMAN: 1 don't
think it is possible to extend the time
unless we cut down the lunch hour,

!

CHETTIAR: We can cut down the
lunch hour. You may put it to the
House, Madam, and 1 am sure many
will agree to cut down the lunch hour.

THE DEPUTY CHAIRMAN: Not the
whole of it, may be half-an-hour,

Surt P, N. SAPRU (Uttar Pra-
desh): The Chairman had ruled it ous.

Surt T. S. AVINASHILINGAM
CHETTIAR: These matiers can al-
ways be reconsidered. There is no
res judicata in this matter.

Madam, I do not like to take much
of the time of the House. I would
like to say only this that this matter
may be enquired into, I greatly ap-
prove this programme for a Centre
for Advance Studies. It is a very
good move but to have only twenty
centres for all the five years seems to
be a small number. The Seminars
and Summer Schools are quite good.

I would refer to one other matter
before I sit down and that 1s the
matter of the affiliated colleges. If
86 per cent of those who undergo
University education are enrolled in
affiliated colleges, iy it not necessary
that we should give some attention to
these affiliated colleges? What has
the University Grants Commission
done in this mafter? All those peo-
Ple who had received aid in the
Second Five Year Plan have been
debarred from receiving aid during
the Third Plan, This ix not the way
to help these afliated colleges in
which 86 per cent of our University-
going populasion are studying and I
say that the affiliated colleges deserve
a much better treatment from the
University Grants Commission than
they have hitherto received,

I would now like to say g word om
another matter, that of post-graduate
studies.  You know, Madam, that we
need about @afty thousand post-
graduates of whom twenty thousand
are to be sciemcey graduates for our
developmental purposes but at present,
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. all over India, we produce only
twenty thousand post-graduates of

whom six thousand are science gradu-
ates. This is not a very satisfactory
state of affairs. Post-graduate courses
must be encouraged. Unle:s you
increase the post-graduate courses,
how are you going to get the staf? for
your schools and colleges? Where-
ever there is good staff, you must be
able to provide post-graduate courses
and wherever there is googd staff, you
must be able to put up advanced cen-
tres of training.

As the hon, Member who spoke be-
fore me said, while the Commission
have done good work, I hope they
will be able to do better work in
future,

Surt K. V. RAGHUNATHA REDDY
(Andhra Pradesh): Madam Deputy
Chairman, while I agree with many
of the sentiments and expressions ex-
pressed by the hon. Minister and Shri
Avinashilingam Chettiar, one point
which 1 would like the University
Grants Commission to take up is how
far the Universities are serving the
purpose of developing a cadre of
students for purposes of building
socialism in this country, The curri-
cula of the universities must be 350
organised as to include the principles
of planning which constitute the in-
troductory chapter of the Third Five
Year Plan and also the Directive
Principles ot State Policy. Proper
text-books must be prepared so that
the students may be trained from this
stage onwards to devote their atten-
tion and energy to this and become
psychologically fit for the purpose of
building up a socialist system in the
country, Socialist consciousness is
like a sense of morality and it is
directed towards the social order and
it could help us as a valuable arbitra-
tor to decide our attitudes to various
problems. In other wqeds, the stu-
dents must, in their learning and in
their psychology, develop a vested in-
terest in socialism. Otherwise, it is
impossible to create a socialist order
in this country without proper mate-
rial to build upon,
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The next point which I would like
to mention 1is this. Under section
26(1)(e) of the University Grants
Commission Act, the Commission sent
up regulations prescribing the gquali-
fications for the various posts 1n the
teaching staff of the University, Im
the case of the Readers the Commis-
sion had said, in addition to the aca-
demic qualifications, a person must
have about five years’ experience of
teaching at a University or a College
and some experience of guiding re-
search. This is conveyed by the
Commission’s letter No, F.87-170/58.
I take it, Madam, that when the Uni-
versity Grants Commission issued this
regulation, it meant teaching experi-
ence in any University for purposes of
construing this five years but this
direction or the regulation has been
wholly misunderstood, misconstrued
and misapplied either by malice or
otherwise by wanton misconstruction
of the words by a certain Vice-Chan-
cellor, In the case of the Andhra
University, on the question of promo-
tion of a lecturer who had worked for
four years in various other Univer-
sities like the University of Gauhati,
the University of Lucknow, etc., the
Vice-Chancellor interpreted the Uni-
versity Grants Commission’s regula-
tion to mean teaching experience of
five years in the said University, and
a lecturer should have worked for
five years in that University before
he is promoted and whatever may
be his experience gained previously
in other Universities, that will not be
taken into consideration, This he
stated in a statement sworn to by him
before the High Court of Andhra
Pradesh. The Registrar of that Uni-
versity had brought it to his notice
that such an interpretation was not
contemplated by the rule or regula-
tion of the University Grants Com-
mission and yet the Vice-Chancellor
had taken this view and he said as
follows in a sworn statement before
the High Court:

4466

“I had the interpretation of the
Registrar before me but I constru-
ed the resolution of this Syndicate
meaning five years of teaching
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experiénce in this University and I
acted on that interpretation which
I submit is correct.”

T do not for a moment think that the
University Grants Commission in its
wisdom could have made such a regu-
lation, that they meant by teaching
cxperience only as experience in a
particular University, I can speak
with twelve years of experience of the
Annamalsi Universitly administration
A; a member of the Senate—and Mr.
Ruthnaswamy would certify to that—
that the words “teaching experience”
mean teaching experience in any Uni-
versity. If this ruling of the Andhra
University Vice-Chancellor is tg be
maintained, then it would be im-
possible for any person to be ap-
pointed either as a Professor or as a
Reader, directly. This is an absurd
construction of this clause anq this
Vice-Chancellor comes forward with
a sworn statement of this character
before a respectable court like the
High Court. This is the way the
regulations of the University Grants
Commission are being misinterpreted.
I hope the University Grants Com-
mission—and Prof, Wadia is here—
would tzke this into consideration and
pull up the Vice-Chancellor in this
regard.,

The Andhra University Act is there.
According to section 16 of the Andhra
University Act, the Senate i em-
powered to pass statutes but in the
entire history of the Andhra Univer-
sity—I want the Minister and the
Member of the University Grants
Commission to note—not a single
statute has been passed by the Andhra
University Senate and you know,
Madam, that unless the Senaie passes
the statutes, there is no provision of
law on which a person, who works in
the University either as a Professor
or as a Lecturer or in an administro-
tive capaecity, can rely upon for his
service conditions, The Act enjoins
upon the University Senate to pass
statutes but ever since the Univer-
sity came into existence, even though
the Act has been amended in 1958,
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unti] today I can state without any
fear of contradiction that no statute
had been passed, On the contrary
the University of Madras, the Uni-
versity of Annamalai, the University
of Mysore, every other conceivable
University has got statutes passed by
the Senate,
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Tae DEPUTY CHAIRMAN: 1t is
one o'clock now. The House stands
adjourned till 2-30 p.m.

The House adjourned for
iunch at one of the clock.

The House reassembled after lunch
at half-past-two of the clock, THE
ViceE-CHAIRMAN (SHRI M. P. BHARGAVA)
in the Chair,

Sart K. V.RAGHUNATHA REDDY:
Mr, Vice-Chairman, Sir, I was refer-
ring to the absence of any statutory
protection or any statute being enact-
ed by the Senate under section 16 of
the Andhra University Act so far, In
other words there is absolutely no
statutory protection or statutory
direction or statutory guidance for
the Syndicate to act. On the contrary
the Svndicate runs the administra-
tion by only passing resolutions every
week or every month which they can
abrogate in the next meeting of the
Syndicate if they chose to do so. It
is just like running the Government
by Cabinet resolutions without parlia-
mentary legislation,

Surt AKBAR ALI KHAN (Andhra
Pradesh): I understand the Andhra
Pradesh Government has appointed a
Committee to enquire into the affairs
of Andhra University.

Surt K. V.RAGHUNATHA REDDY:
Yes: a Committee had been appointed
by the Andhra Government o enquire
into the conduct of the Andhra Uni-~
versity affairs but a hue and cry was
raised that the autonomy of the Uni-
versity has been violated by the
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Andhra Government and therefore
with great magnanimity the Chief
Minister of Andhra Pradesh has with-
drawn that Committee with the hope
that the Andhra University adminis-
trators would be able to see some
sense and would be able to rectify all
the mistakes which they have com-
mitted. For this purpose they ap-
pointed a Syndicate Committee to re-
view their own working but unfortu-
nately in this matter what is happen-
ing is this. The Syndicate has pass-
ed resolutions affecting other parties
and when those other parties have to
file appeals before them against their
various orders it is impossible for the
same Committee to review those
orders because it is unthinkable that
a Committee would revise their own
orders when an appeal is made
against their own orders. As Lord
Cave has put it if there is the slight-
est bias, the Committee cannot go into
a matter. In other words as Chief
Justice Trevor Harris has said, “it is
an appeal from Caesar to Caesar”,
and nothing else, in such case such a
Committee ir morally and legally in-
competent to go into the matter,
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Sir, I have been referring to some
of the activities of the Andhra Uni-
versity and I would only bring one
more matter to the hon. Minister’s
attention, A Committee with the Vice-
Chance'lor as Chairman had inter-
viewed candidates for appointment as
Lecturers where a first class student,
a high second class student and a low
second class student appeared for in-
terview. The Vice-Chancellor
selected the low second class student
whereas the expert on the Committee
recommended the first class student.
When the matter came up before the
court in a writ petition the Vice-
Chancellor in a sworn statement tiled
as an affidavit in the court said that
the candidate whom he had selected
had got 59 per dent, It looks as if
it is very attractive but on the con-
trary when the marks were obtained
from the Saugor University the
Saugor University says that the candi-
date in question got only 50.1 per
cent and not 59 per cent. And since
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the expert on the Committee differed
from *he Vice-Chancellor what the
Vice-Chancellor did was to extend
the Lecturer's probation to four years,
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Sart AKBAR ALI KHAN: But how
can the University Grants Commis-
sion help you in this matter? it is
after all a Sate University and it is
the responsibiiity of the State to look
into all these matters.

Ser1 K. V. RAGHUNATHA REDDY:
Well, I appreciate Shri Akbar Al
Khan’s interruption, But while the
autonomous character of a University
has to be respected it cannot be allow-
ed to run a violent course. It is the
duty of this Parliament, as we are a
reviewing body over the work of the
University Grants Commission and
since the University Grants Commis-
sion is giving grants to the universi-
ties. to look into these things, The
University Grants Commission cannot
distribute money to the various uni-
versities like a kind father distributing
money to the prodigal sons. If there
is a prodigal son it is the duty of the
University Grants Commission te
check such activities, appoint a Com=
mittee and go in‘oc the work of such
universities so that the money given
to them is properly spent instead of
being wasted on unworthy people and
undesirable candidates. That in my
submission is an urgent task which
the University Grantg Commuission
should undertake,

I would conclude my speech by
gquoting in this connection the Prime
Minister who has said this in one of
his speeches about the task of the
universities: *

“A university stands for human-
ism, for tolerance, for reason. for
progress, for the adventure of ideas
and for the search for truth, It
stands for the onward march of
the human race towards even higher
objectives, If the universities dig=
charge their duty adequately, then
it is well with the nation and the
people. But if the temple of learn~
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ing itself becomes a home of
narrow bigotry and petty objectives,
how then will the nation prosper or
a people grow in stature?”
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If that is the objective which the
Prime Minister had and which the
University Grants Commission should
keep in mind, such of the univer-
sities where bigotry and narrow-
mindedness are prevalent must be
checked and the University Grants
Commission must certainly look into
these matters,

Thank you,

Serr M, H. SAMUEL (Andhra
Pradesh): The Minister this morning
in his speech referred to the progress
that has been made in university
education in the country by several
universities implicitly acknowledging
the work that has been done by the
University Grants Commission. In
my opinion even by the tempo of life
that you see around you in the coun-
try the progress would have becen
well achieved without the efforts that
we have credited the University
Grants Commission with, Somehow
I cannot help feelings—as a matter of
fact Mr. Raghunatha Reddy echoed
the idea in my mind—that the Uni-
versity Grants Commission is some-
one like a good old man distributing
gifts and benefits all round like a
Christmas Father, expecting nothing
in return or like the United States
giving aid all round, making every-
one all round envious or jealous, but

not worrying how it is spent, ill or
well,
According to the statute which

created the University Grants Com-
mission among the many other objects
there were two, one to disburse
moneys for providing greater facili-
ties for education in order to reduce
disparities in university education
obtaining in different parts of the
country and second'y to maintain and
raise university education to adequate
academic standards—two very laud-
able objectives. I shall take up the
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first objective first, namely, provid-
ing greater facilities for university

education in order to reduce dispari-
ties. Now the figures given in the
Report of the University Grants Com-
mission about the number of students
per thousand of population in my
opinion affords a very vivid picture
of the disparities from State to State,
Now, obviously a remedy might be
suggested that there should be more
universities and I should not be
understood to be saying that there
should not be more universities,

Suri AKBAR ALI KHAN: There is
one view that there should not be
more universities?

Surr M. H. SAMUEL: No; that is
not my view. There should be more
universities, But, the problem that
needs to be tackled in this couniry
arises out of a growing economy, of
growing needs for education, of grow-
ing number of students at the umiver-
sities, of growing knowledge all round
the world, of growing standards of
education in other countries and last
but not the least, of growing inade-
quacy of the background and scholar-
ship among lecturers, readers and pro-
fessors. I must confess I feel a
little disappointed when I meet ome
of the readers and professors of uni-
versities, It seems to me that the
training and equipment that they
have received for this kind of work
is woefully short and the measure ot
thelr teaching isg correspondingiy
lacking in what I would call the
length, breadth and depth of know-
ledge. Secondly, I attach great
value to libraries and books in uni-
versity education. Money is given
by the University Grants Commission
for journals and periodicals to be
bought but within the university itsel
there is no guidance to students
how to use this library, when to vse
this library or books or which bncks
are to be used, You will agree, Sir,
that not all knowledge can be taught
in classroom. A student has ‘o be
encouraged by his jecturer and pro-
fessor to learn more outside the class-
room and he does so by suggestions
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to the student as to what books he
can read and what source material
he can refer to. I am quite sure
that it is the fundamental principle
of a university not so much to teach
the students what they should be
taught according to the curriculum as
to find what knowledge where. And
when the teachers themselves do not
know where to find what knowledge,
it is difficult to impart that awareness
to the students themselves. Even
to day the dictionary is not very popu-
lar in schools and colleges, Works
of reference and source material have
to be referred to constantly, but the
teaching staff have no knowladge
where the reference source material
is. What we call the index jg some-
thing very strange to them, They
do not know how to refer to an
index. I believe not only should there
be good libraries and reference source
materials in every college, but also
there should be proper persons to
secure good books, keep and arrauge
them and impart the knowledge to
students, where they should get what
information,
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I am afraid I cannot go further into
this question of providing greater
educational facilities because 1 must
go to the next objective which I nen-
tioned a little while ago, namely, the
maintaining and raising of adequate
academic standards within a univer-
sity. I know the University Grants
Commission is seized of this matter,
but 1 am afraid in an oblique manner,
not quite squarely, It has sponsored,
I am told according to the Reports,
Seminars and study circles, but the
results obtaining in the classrooms,
after the teachers go back to their
colleges, are not very encouraging.
In the first place, I observe that
standards are not similar or nearly
similar in different colleges in the
same university. This should be casy
to rectify and in a short time, but
this disparity continues to exist.
Secondly, standards vary very great-
ly from university to university., 1
regard the Delhi University standards
_as probably the best in the country,
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That is my personal opinion. But
standards in the other universities
are perceptibly going down. A First
Class M.A. in a particular university
is not the same as another First Class
M.A, of another university. Not only
the standards of teaching but also
the valuation of examination papers,
1t seems to me, all over the couatry
are begging for review and standardi-
sation. In one university I was told
by a Vice-Chancellor, there were 18
students in the M.A Economics class
The results were 10 First Class 6
Second Class, no Third Class, no
failures, In my days, it was very
difficult to get even a Second Class in
Economics or History. That depend-
ed upon valuation and the standarvde
the examiners set before themseives.
This is a very bad example: bhut
Portrays the problem very vividly.

Finally, I know that the universities
are autonomous, but the very fact
that they are autonomous seems to
spell out, in my opinion, the need to
watch their work, This brings me to
the question of the University Grants
Commission’s role now and in future,
The UGC is a statutory body. Univer-
sities are autonomous. How then is
co-ordination between the two and
much more implementation of certain
suggestions that the University Grants
Commission would make, to be carried
out? The UGC doles out money to
universities but how it is spent by
the universities is none of its business.
The universities spend it according to
their best discretion. Omne recent
example is this, I would not like to
name the university, A certain uni-
versity bought a car for Rs. 55,000, an
air-conditioned car, Was it neces-
sary? Would they not have been
able to do with another cheaper type
of car? Therefore, I am wondering
whether the time has not come when
we should think of revising the statute
of the University Grants Commuission
to vest it with certain inspectorial
facilities or powers, not with a view
to robbing the universities of their
autonomy . . .
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TrE VICE-CHAIRMAN (Sarr M, P.

BHARGAVA): Are they not already
there?

Surt M. H, SAMUEL: ....but to
ensure that its present functions
under the statute are effectively

carried out. Thank you,

Surt1 N. SRI RAMA REDDY
(Mysore): Mr, Vice-Chairman, 1 see
from the Report of the University
Grants Commission for the year 1961-
62 that a fairly commendable amount
of work has been done by them under
the scope it has been given to further
the interests of education in this
country. But there are one or two
aspects about which I have not been
able to persuade myself to feel very
happy. The total expenditure during
1961-62, both under non-Plan projects
and Plan projects, comes to Rs. 10-631
crores. It is really an enormous
amount by any standard, especially
taking into consideration the present
economic condition of our country.
The large amount of spending must
necessarily reflect in the better per-
formance in regard to the spread of
education for which this money has
been spent, I see from the Report
that admissions have been fairly good
and failures also have been very good
indeed. Very good in the sense that
proportionate to the admissions that
have been made in the various col-
leges, failures also have been increas-
ing, in the same magnitude at which
admissions take place to the various
coileges of engineering, humanities
and sciences, Therefore, I am not very
happy, nor is the Commission very
happy. Writing under the heading
“Examination Reform” they say:

“The report{ should stimulate ad-
ministrators and teachers in our
universities to take a serious look
at our present examination system
in which the failure rates are very
high and the correlation between
teaching and examining very un-
satisfactory.”

This is the observation which the
University Grants Commission has
made in its report, and I am sure
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everyone of us also is equally un-
happy and shares the concern which
the Commission have expressed.
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Then the yearly enrolment has been
increasing, as was stated by the hon.
Minister, by nearly one lakh. In
1960-61 the admissions were 10:48
lakhs; in 1961-62 the figure is 11:15
lakhs; in 1962-63 we are told that
about 12.7 lakhs are admitted. The
failures reveal a very sad state of

affairs. The foilowing are the figures
for the year 1960-61:
Per cent.
B.A. . . . . 570
B.Com, , . . . 50 8
B.Sc. . . 490
M.A. . . . 231
M.Com, . . 16 9
B.Sc. (Engg): 30°1
etc., etc.

So, the rate of failures has been far
too high. I do not know how the
other countries, especially the advane-
ed countries, are faring with regard
to failures. We see that the incidence
of failures has been too great so far
as our country is concerned.

Speaking of pre-university, the
failures in pre-university have not
been given. But I am sure that the
failures are somewhere about 80 per
cent. I would like to be corrected by
the hon. Minister if I am wrong. The
pre-unjversity has become a very
compiex affair. For students espe-~
cially in the South, when we compare
their performance in the high school
stage with the pre-university stage, it
is completely a different world
altogether for the high school stu-
dents, When they go to the pre-~
university stage, the curriculum, ete.,
everything is different They are so
different, and hardiy one year's time
has been given to them, and they are
not able to settle themselves. The
colleges have been started on accouni
of admission difficulties. The colleges
are started very late. They get hardiy
eight months’ coaching with the

| result that in the final examination
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there is complete slaughter, and eighty
per cent. of the students have failed.
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1 would like to invite the attention
©of the hon. Minister to a matter of
very great concern to the peopie of
the South. Only yesterday the
“Hindu” was commenting on it. I
would like everyone to kindly note
that I am not speaking this with any
parochial attitude towards this pro-
blem. It is really a national problem.
‘What I mean is the great waste there
is in the educational system that we
have been pursuing. I would like to
know why no uniformity has been
fixed. So far as the Government of
India is concerned, it has started some
national technological institutions,
and the performance of the students
of the southern region is said to be
surprisingly sad. For about 1800 seats
only 70 students have been able to
come out successful from the southern
region. I was all along under the
impression that it was the students of
the southern region that were always
scoring over the students of the
northern region, but here to my
mortification I find—I will read the
comments of the “Hindu” of yester-
day:

“That the Southern Zone was
able to get only 70 places in the
all-India merit list of the first 1000
this year should shock the univer-
sity authorities in this region into
some realistic reappraisal of the
syllabus and teaching of these sub-
jects. There has been some up-
grading of the science courses this
year, at least in the Madras Univer-
sity, stimulated by the Emergency,
but it is still doubtful if the upgrad-
ing is adequate.”

Then it goes on:

“The trouble has been aggravated
by the need for sudden switchover
to English medium in the P.U.C.
after learning science in the regional
language in school.”

I am only reading this to show that
a lot of disparities and difficulties
have been created for the university
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education with the result that there
is a lot of wastage.
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“The acceptance of that proposal
would give students a little more
time to get accustomed to the
English medium.”

Then the paper says:

“It is not a matter of parochial
prestige but one of ending a waste
of valuable human resources.”

This is what the “Hindu”, a reputed
paper from Madras, says.

The same thing has been said by
the ‘“Indian Express” today. Under
“Science in colleges” it says several
things. Of course I would invite the
attention of the hon. Minister to this
aspect, and I would read only a sen-
tence from this:

“The national institutes have been
set up with great hopes and at much
expense to provide for the teaching
of technology and science on a
national basis. If southern studentg
are not admitted in due proportion,
that purpose would be defeated.”

This is the defeat that our educational
system has suffered. Therefore, I
would like to invite the attention of
the hon. Minister and the University
Grants Commission to this aspect.

Surt AKBAR ALI KHAN: I am
sure it is all done solely on merit,

Surt N, SRI RAMA REDDY: Solely
on merit. Then how it came about
that merit was sacrificed in {ne
southern region? Is it not a national
waste? That is what 1 am inviting
your attention to.

Finally, Sir, I come to another
aspect, 2 very important aspect.” Of
course nobody will accuse me of paro-
chial attitude. In the city of Banga-
lore there are 22 colleges. There are
16,000 students in the various univer-
sity courses. Of course it is not for
me to say much about that place.
Only the other day the United States
Ambassador, Mr. Chester Bowles,
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visited Bangalore and said that if he
could be permitted, he would shift
his entire office from Delhi to Banga-
Jore. That is the pre-eminence
Bangalore has earned with regard to
galubrious climate, importance, and
everything. Bangalore has been agi-
tating for a university of its own and
a Central University at that. You
have got four Central Universities,
Visva-Bharati, Delhi, Aligarh and
Banaras, but not a single one in the
South. [ want this disparity to be
removed by the grant of a Central
University to Bangalore. It is not my
opinion only. It was the opinion of
the Committee appointed by the Uni-
versity Grants Commission. I am
only reading one sentence:
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“In the case of Bangalore no for-
mal request has been received by
the University Grants Commission,
but the Committee thought that this
would be one of the most suitabie
places in the country for the estab-
lishment of a new university of the
federal type. Bangalore fulfils
practically every condition....”

Please note this:

“Bangalore fulfils practically
every condition laid down in the
earlier paragraphs as essential for
such a federal university.”

This is the observation of one of
the Committees appointed by the
Commission. Therefore, I very
earnestly and sincerely commend the
suggestion for the establishment of a
Central University at Bangalore, for
the acceptance of the Government.

Sert MULKA GOVINDA REDDY
(Mysore): Mr. Vice-Chairman, it
would have been better if the report
of the -University Grants Commission
for 1961-62 was placed before this
House for discussion earlier. In fact
it should have been the report of the
Commission for 1962-63 which we
should have been discussing today. It
would be unrealistic if the report of

[ RAJYA SABHA]
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any other body is discussed after a l
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long lapse of time. I would first of
all urge the Minister to see that the

University Grants Commission’s
reports are submitted or placed before
Parliament within three or four

months after the year was over.

[Tee  Vice-CHAIRMAN (Smrt M.
Govinba RepDY) in the Chair.]

In this report it has been shown as
to how money has been distributed to
the different universities. The Cen-
tral Universities no doubt get a huge
share, but the State Universities gat
very little. I agree with Mr. Chettiar
when he says that this abnormal thing
should not have happened. The Com-
mittee has also stated that in the
interests of national integration paro--
chial things should not be brought in
and that these Central Univers.ties.
should admit students from all parts
of the country. But unfortunately the
Central Universities are situated in
the North So much so, many of the
students from the South are denied
admission into these universities, I
therefore very strongly urge upon the
Government to see that one or two
Central Universities are located in the
South, one at Bangalore and the other
either at Hyderabad or at some other
place in the South.

3 p.M.

The Minister has given us some
figures regarding the number of stu-
dents studying in the universities and
the number of teachers in those uni-
versities, It is really staggering to-
learn that the number of students is
increasing while the number of
teachers is not increasing in conson-
ance with the need of the situation.
The teacher-student ratio was 1 to
15°3 in 1960-61, 1 to 155 in 1961-62
and it was 1 to 179 in 1962-63. This
has got something to do with the
standard of education. The large
number of failures which was refer-
red to by my predecessor and which
has been given in this Report is really
shocking. Something must be done to
remove such a high rate of failures.
It 15 a national waste. One way of
doing it is by giving good incentives
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to the teachers, by giving them good
salaries so that they are contented
and they give their best to the stu-
dents. I welcome the Minister's state-
ment that he would like to propose
only two grades of scales for the
teaching staff in the universities.
There should not be so much of dis-
parity between the scales of pay of a
Lecturer, a Reader, a Professor and a
Principal of a college. The revised
scales of pay that the VUniversity
Grants Commission has been imple-
menting are given on page 4—

Rs,
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Professor . 1000—50—1500
Reader 700—40—1100
Lecturer .

400-—30—640——40—
8oo

The Minister has suggested that there
shouid be two scales of pay. I entirely
agree with him, and the disparity
between the scales of pay of a Lec-
turer and a Professor should not be
very much. In the US.A., I under-
stand the scales of pay of the Assis-
tant Secretary, the Under Secretary
and the Secretary of State are not so
wide as to make the persons working
in the administration feel that they
are not paid properly. I welcome this
suggestion and it should be imple-
mented by all the universities. Only
22 universities have accepted these
revised scales of pay. I do not know
why the revised scales of pay have
not been agreed to or implemented by
the University of Mysore. Here I
must bring to the notice of the Minis-
ter that there are too many temporary
Lecturers there. It is a very sad
thing. For years together they have
served, they have put in three or four
or five years of service and they are
still treated as temporary Lecturais.
There must be something radicaily
wrong with the administration of the
Mysore University. The Minister
should see that such a thing does not
happen.

Regarding the failure of the stu-
dents, Shri Sri Rama Reddy has
quoted extensively to show how it is
going to affect national interests and
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how the students are going to suffer.
Here I would like to point out that
some radical steps should be taken by
the University Grants Commission to
see that the failures are reduced.
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1 would also like to bring to the
notice of the Mimister that in the
Mysore University, in 1963, the results
of the M B.B.S. examination were
announced. Afterwards, it was found
out that 26 persons who had passed in
the examination were declared as
failed and after an investigation was
instituted by the Syndicate of the
University, it was found out that those
students who had failed had actually
passed and those who had passed had
obtained marks less than those
required for passing. This is a
very sad state of affairs and really
a very shameful thing, I do not know
why such a thing was allowed to hap-
pen in that unjversity. An eye-wash
committee was appointed but I under-
stand that the person who was res-
ponsible for this has gone scot-free.
Such things will not bring any credit
to the university and I would there-
fore urge that the University Grants
Commission should institute an enquiry
into this affairs and see that such
things do not occur again,

I am glad that hostel facilities are
being given to the students but the
number of hostels or the number of
students that are now housed in these
hostels is not very large. Only one
student in five gets accommodation in
the hostel, it should be more. At least
50 per cent of the students studying
at the university should be given
hostel accommodation. I am glad to
learn that more funds are given for
the construction of hostels for women
students. It is a welcome move. More
hostels are necessary for women stu-
dents than for men students. In this
connection, I would say that the
Minister has said that the number of
women students is increasing year
after year. The position is, 16 per
cent. of the women students were
studying in 1961-62 and in 1962-63,
17,6 per cent. are studying. Women
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are a weaker section according to the
constitution and I would therefore
urge that more facilities should be
given to women students by way of
reducing the fees that the women stu-
dents have to pay. Formerly, in
Mysore State 50 per cent. of the fee
was allowed to be paid by women

students. So much so, more encou-
ragement was given to women's
education.

A Y

Regarding professional colleges, I
would like to say that more and more
engineering and medical colleges are
really needed. But unfortunately,
more and more engineering and medi-
cal colleges are being started by pri-
vate agencies. They have become
commercial institutions. Poor stu-
dents do not get admission, people
with money can get admission into
these colleges. Here I would like to
ask the Minister whether the time
has not come to revise this attitude
with regard to education. When we
are thinking of public undertakings
for other purposes, particularly in the
fleld ot education we should not allow
the private agencies 1o undertake this
work. We might experience the same
difficulties as were experienced in
Kerala and are heing experienced in
other places. I would therefore urge
upon the Ministry to look into this
matter and revise their attitude. I
would very strongly urge that engi-
neering and medical colleges and
technical institutions should be
started by Government and Govern-
ment alone, either the Central Gov-
ernment or the State Government.
Mysore is known for engineering edu-
cation and the late Sir M. Visves-
varayya, the engineer-statesman, was
the product of the Engineering College
at Bangalore. Therefore there is very
good scope there for engineering. I
would urge upon the Minister to
transform the regional Engineering
College at Suratgarh into an Institute
of Technology.

Regarding the 3-year degree course,
I am really not happy. It has not
brought very good results. The pre-
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university classes are attached to the
Higher Secondary schools and the
result is that these students are denied
the academic atmosphere of a uni-
versity and only one year after the
Matriculation or S.S.L.C. they will be
reading for the P.U.C. and they will
have to appeat for public examina-
tion, whereas the students studying
for degree courses will study for three
years and appear for public exami-
nation. Instead of that if there is a
two-year course for Intermediate
and two-year course for degree, it
will be better. I would urge the
Ministry to revise their attitude with
regard to this and do something about
it.
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Lastly, Mr. Vice-Chairman, regard-
ing the medium of instruction in the
universities, the Commission has

stated:
“In our opinion the transition from
English to an Indian language

should be brought about in as short
a period as possible consistently
with the maintenance of proper
standards.”

I really do not agree with the views
expressed by the Commission. The
time has not yet come to have our
regional languages as the media of
instruction in our universities. I
would still feel that English should
continue to be the medium of instruc-
tion in our universities. The transi-
tion should be very slow. For some
time to come and later on too it should
be the national language and if the
regional language is the medium of
instruction in all the universities, then
innumerable troubles will arise The
question of jintegration, the question
of services and so many other diffi-
culties will arise. If there is any
transition from English to any other
language, it should be Hindi not
immediately, but after a very, very
long time.

THe VICE CHAIRMAN (SHRr M.
Govinba Repby): You have to con-
clude.

SHrt MULKA GOVINDA REDDY:
Another thing I would like to urge is
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that the study of Southern languages
in the Northern universities should be
encouraged and vice versa, The study
of Hindi should be encouraged in the
Southern universities.

4485

Another point T would like to urge
is that the other day I learned that
the Aligarh University has introduced
the Roman script for the Urdu and
the Hindi languages. The same prin-

ciple should be followed in other
universities.
Shri AKBAR ALI KHAN: 1t is

incorrect to say that it has introduced
in general. They have introduceqd it
in specific cases where they want to
use it; they have permitted the use
of the Roman script in specific cases.
But generally speaking, they are
following the policy of using the
Devanagari script for Hindi and the
Persian script for Urdu.

Shri MULKA GOVINDA REDDY:
My plea is that the use of the Roman
script should be actively encouraged
by the University Grants Commission
and the Ministry. The Roman script
will be very easy to learn and it will
be one of the main sources of achiev-
ing national integration.

Dr. NIHAR RANJAN RAY (West
Bengal): Mr. Vice-Chairman, Sir, I
am sorry to disagree with my esteem-
ed friend, Mr. Samuel, who said that
like good, old, Christmas Father, the
U.G.C. has only been distributing
money to the impoverished and poor
universities. This is a very uncharit-
able thing to say about an organisa-
tion which has been doing a very good
job towards the universities, And
being one of those connected with
university work for the last thirty-
one years, I know what the universi-
ties were before the University Grants
Commission came into the picture and
what after. Therefore, I must dis-
sociate myself from any utterance of
this kind. -

The TU.G.C. certainly deserves a
better appreciation from us all, not
just because it has presented us with
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a very rounded report for the year
1961-62 but also because this report
gives a good general idea of the state
of our h.gher education, and it does
one's heart good to see that there is
in the land at least one organisation
that is seized of almost all the major
problems of our universities. I would
not, therefore, go into general remarks
of this kind any more but go straight
into the contents of the report.

Sart AKBAR ALI KHAN: You
will appreciate the helplessness of the
U.G.C. and I am sure you would very
much like them to have more power.

Dr, NTHAR RANJAN RAY: As 1
see the problem in our country and
as has been stressed by this report as
well, everywhere, in respect of every-
thing, there is that great problem, the
problem of numbers. With higher
education also in the universities it is
mostly the problem of numbers. The
report has brought out that there has
been increasing enrolment in our
colleges and universities. OQur secon-
dary education and our primary edu-
cation have been expanding, and the
hunger for higher education is becom-
ing more and more acute. This is all
very healthy. Certain social forces
have been released after independence
and it is only natural that we should
be more and more hungry for educa-
tion at various levels. The obvious
answer to such a problem, so far as
higher education is concerned, is the
establishment of more and more
colleges and more and more universi-
ties.

The year under report shows the
establishment of five more universi-
ties and 246 new colleges. For a vast
country like ours, certainly these
numbers are not very big. But at
the same time it must be realised that
this increase in the number of uni-
versities and colleges has to be seen
and studied against certain other
things which are no less important.
Of these five new universities, two
were established in West Bengal. And
I can speak with more intimate know-
ledge of the State I come from than
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in respect of other States. I had
always a feeling that, since the U.G.C.
came into existence and more and
more universities and colleges are
coming into existence, when we start
a new university or a college, we do
not give much thought to the require-
ments of the situation, about its loca-
tion, its character, the wherewithal it
can command, and so on and so forth.
In the State of West Bengal today
there are as many as seven universi-
ties and there is hardly any co-
ordination amongst them. In any
given State, I believe, the case ig very
gimilar. For instance, I come from
the oldest university of West Bengal,
and perhaps of India, the University
of Calcutta. Even today, after the
establishment of six more universi-
ties we have to carry at the Calcutta
University the biggest burden of
higher education of the State. Every-
body looks up to us, which is very
natural being the parent university;
we do not grudge that. But the intake
in the other universities, the planning
of the courses and curricula of
studies, all these were not done with
very much thought. Even the loca-
tion of the universities was not given
the due consideration that it deserved.
Take for instance this. In the very
city of Calcutta we have a new Uni-

versity, the Rabindra Bharathi Uni-
versity. The report says that here
was a university that specialised

mainly in music and fine arts, I am
afraid this is not wholly true, because
this university is now aiming at tak-
ing up other subjects also. When all
this is said and done and when you
consider the general dearth of teachers
at all levels not only for the under-
graduate classes but also for the post-
graduate classes, knowing all this, we
go on merrily establishing more and
more universities as we have been
doing for the last few years, without
giving it very much thought. 1 believe
we are only aiming at quantitative
expansion. Perhaps we are trying to
solve what is basically a social pro-
blem by an academic solution. This
hunger for more and more higher
education has to be understood in its
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proper extent and solved in a diff-
erent manner, We must make up our
minds whether at this stage we want
more and more quantitative expansion
or consolidation of the gains we have
already made. I believe we have
reached the time when we should
consolidate our position.
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We have been hearing a great deal
about lowering of our standards. I
do not deny that the average today
is lower than it was yesterday but
let me repeat—I said it on another
occasion on the floor of this House—
that the best of our students of today
are perhaps better than the best of
yesterday. I maintain it and am pre-
pared to prove it. Only the average
has gone down. Therefore let us not
talk very loosely about the standards
going down. There are indeed good
reasons why the average is going
down. Let us examine those reasons.
Let us try to improve but let us make
up our minds first whether we are
going in for quantitative expansion
only or qualitative achievement or
both.

Then as it is, up to B.A. pass stan-
dard, I do not care so much but we
must be sure about one thing. Our
Honours and Post-Graduate standards
must be of a kind, character and
nature that can be compared with the
best Honours and Post-Graduate
standards anywhere in the world. I
would plead that let us not do any-
thing that would lower down our
Honours and Post-Graduate standards.
If Parliament or opinions outside
clamour for admission of anybody and
everybody to the Honours and Post-
Graduate classes, then we must be
able to say that these standards can-
not be allowed to be run in a manner
as can be endangered by just the pro-
blem of numbers. As a teacher of
some experience, I know that we are
now dealing with classes to which
we cannot do justice. I teach a sub-
ject which cannot be taught conscien-
tioualy at g time to more than dozen
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classes of fifty or sixty or more stu-
dents. I know I cannot do justice in
the context of the physical conditions
in which I am placed.

Questions have been raised about
the three-year degree courses. I for
one, think that there is no going back
to the old intermediate courses. Three
years are the minimum that is neces-
sary for the first degree in a univer-
sity and we should not talk about
reviving the intermediate course once
more, or go back to the ten-year
gchool system. As it is, the minimum
age-limit is sixteen plus but for
coming to the college, I agree with
the Minister that it should not be less
than seventeen plus. A boy or girl
less than seventeen plus cannot take
in what is being given in the first
year of the three-year degree course.
I am speaking from experience. It is
a question of a certain age, certain
kind of maturity of mind, that can
take in what is being given ip the
first coilegiate courses. Therefore
even sixteen plus which is now recog-
nised by the U.G.C,, 1 think, is just a
concession that has been made to the
old pattern, to the old system. We
have made an unhappy compromise
between the Mudaliar Commission
report and the then existing pattern
of things. That compromise should
not have been made. Schools should
be twelve-year schools—five years
plus twelve years, making seventeen
years and then three years of degree
course and two years for post-graduate
course. That should complete the
education of an average man.

Now I shall briefly touch upon one
or two more points. A case has been
made out for establishing a Central
Federal University in the South. I
have every sympathy with that. There
should be a Central University some-
where in the South—be it at Hydera-
bad or Bangalore, I do not mind. Then
so far as the Central Universities are
concerned, the Viswa Bharati of
Santiniketan has been allowed to
introduce mathematics and chemistry
honours courses, that is, they have
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taken up for the first time teaching
science at the Honours level. I am
not against it. Gurudev, the Poet,
himself was an ardent admirer of
science. He wrote text-books on
science. I am not therefore, against
it, but I do not know what orienta-
tion can a university of the character
and nature of the Viswa Bharati gain
by the introduction of science teach-
ing at the wunder-graduate level,
Science being an integral part of the
curricula of studies in the under-
graduate course, I understand, but the
Poet at any rate, did not want science
to be adopted in the manner as it is
being done in other colieges, T mean,
in ordinary colleges and universities,
He wanted it to be integrated into
the general pattern of studies.
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About Viswa Bharati I would say
this. I do not know if the Depart-
ments of Sangeet Bhawan, Xala
Bhavan, Chinese Studies, the Indo-
logical Studies and the Department of
Comparative Religion and Philosophy
which were the pride of the institu-
tion, would not suffer by a new orien-
tation of the pattern of education at
the Viswa Bharati.

One more point about the Central
Universities. T would like the U.G.C,
to take into account the question of
per capita expenditure in the Central
Universities vis-a-vis the per capita
expenditure in the State Universities.
There is a disparity, I am afraid, a
very wide gap of the per -capita
expenditure between the two.

Then I do not understand the atti~
tude taken up about general educa-
tion. The U.G.C. I know, wanted
general education to be an integral
part of the curriculum. It has been
introduced at least in two universi-
ties, but the aim and objective of the
U.G.C. of general education being an
integral part of the curriculum is not
being followed, and I have seen gene-
ral education books of literature being
published by one particular univer-
sity, and I am very sorry to say, they
are even factually wrong. The stan-
dard of publications that have come
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out on genera] education does not
encourage me to have very much
faith in general education as we have
‘been pleading for in this country.

Tue VICE-CHAIRMAN (Smrr M.
Govinpa Reppy): 1 am afraid you
will have to stop now, Dr. Ray.

Dr. NTHAR RANJAN RAY: Thank
you very much. Just a '‘minute I am
Jdinishing. The one last point I would
like to make at the end is this. I
aon’t know what is the right solution
tor the state of our higher education,
tor the problem that we are faced
with. But I understand that the Edu-
cation Ministry is setting up a com-
.mittee to go into the question of high-
<r education. To my mind, I have a
feeling that the University Grants
Commission, should be given a little
-more power by Parliament and higher
edutation, at least university educa-
‘tion—I am repeating the plea that I
have been making year after year on
-the floor of this House—should be
made a concurrent subject and unless
universities are brought under at least
partial control of the Centre, I believe,
the University Grants Commission
-would not have the power which it
gshould have, and there cannot be
any uniformity in standard or any
success in achieving the aims any
objectives of higher education that
we are aiming at. Thank you very
-much.
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SR MRS WEE (TEIE)
YT HEIRT, §F § 9gr § w9y
TEFAAT T A I AHT FIAT AGAT §
f& o gardd uqdww fafaedt qur
arsfrefes fas fafwdt daaa ¢ &
TEE A J el sonraem a9 g,
& 9ga a<t AT A=Ay ofY ) gl
fad 1 oF F F1E gyaT T8 7Y
TE oY | G, a7 ST FEAT aga W g
Y T5Y vt o 7 S fafaedt o fagr,
ﬁﬁ?wfwm%mﬁa}
% § 1 Tafy 9g 39 & e w9
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TR AT e ? % g wey g
R 7 o I fafaedt o o & s
AR q9q= § 0F OF aafy & g §
®© & fgy e =i g9 @l
fafafeoni & wm v § faqmr & 1

A g St & wgar aedy § 98
7% & {5 gar sraw fafre wige
7Y 98 F fF gemow] A7 qreEl §
g AT AGH g AT | F swa
QAT Fg9d E | T AR 9T 9 @ A,
dar f SN T Yoo ¥ q,3%0 WK
9,000 ¥ 9,500 TF & 7T @, A1 &
39 & g g oK § 3g fau & o
973 dga-TgA AU A AT E ) A
g, o o &o ¥ o fuE & I
9T F @ qF 797 wawargd § 19K
§ gAY agrg 3T A g, gatad
& et =y it v feafa o 99
FLFW # 9gT Iwfa gf § witw F
qamdT g fr farerr T &Y o § wix
e ot A1 W) g e A
ST, IR FIT FH Z AR IART
=BT A ¥ A& ATYT F FT G1FT
7 faar s @t 3 Fv foar @ gwa §
Tg | AT AT oA HR A a9 QAT §
for wpr fafeedy, ar of = s adwe
T fafaee aar go o &@o ¥
39 AR ST T § 9 agT qIOw Fv
T g Sas fod F s qurs g
TRl § o Ta¥ g F Oy AT
TN W FH ARG

S o Yo o F T FTw frar
3 N s ot ¥ s g
W OF a0 & T& Fgar g §
g U € fF SN mereR e
dt W& a5 fer E s qfmtafo
WA A ¥ FE-wE FaT 2
RE - frest a9y § gfafedsr #r
Wl g qgT wI s §
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W Fred g A ¥ ‘W wEAA
A g- fF & ag gwar § &
qo o Ho &Y g ° I ﬂTF'Q'a',
oo ag @ afgn i wiet
wed tdqr A E 1 afew @@ oY
g wifedr o) Fmer wnfed f o
qaT g0 ¥ W@E SOFT SN foran &Y
wrg, g fag w3 § 3@ BT
fom v & frr 3 ® & 59 W
HER & 90T @ @1 & fw ot
999 uger F€r  Swifrar G 3|
F fod ag 2fF foer & swlfs &,
Wd: 9gd a8 9e} 3@ 4t =ifed fw
99 9% ¥ gra wgaqa fuen & gwfq
@ @ & e ) g e qF www
gt f5 J:!‘\osﬂ'o dro Fufusrat A
T § 1 Sl a8 go Sfte dle
F Q@ 931 §, SEPHIER  q 7
wdt g 5 oS g afee ]
sar fF Power and functions
of the Commission. & wgiig 9T
K S dHfear g §

4493

“perform such other functions as
may be prescribed or as may be
deemed necessary by the Commis-
sion for advancing the cause of
higher education in India or as
may be incidental or conducive to
the discharge of the above fune-
tions.”

¥ gat § @ AT IRl W
wfawFx &1 weafs sfusreadi ¥
& At g 5 @t T [ w7 7
@ar Faqmr o afg et d9r
3 #r AU TOE a9 91 & fe]
fierr wifgal #FrE@d FE GE@
A A ? o wTeT FA AT SATRT @hy
qr o & s g e oged @ w9
fen ot E A Y YwET £ 9 W
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ag forem ameelt § 1 sefed '§ Q=
g fs s @w wex Par wifed,
gt R afir dm wifed frdax
aw o afrafedt &t 3 dar 37 2,
v Uy 39 5 W o awm
T Y TR |
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FEO AT T »IOw WA qeedT
gfmfedr &t wwgr ¥ § Ew
TRA FgAT ARATE 1§ IEw Hiog
ay J, 9 F g Q¥ YT 2,
difeq @ § ok ot §F SuF
HHE T W WIE AR § MR
TH T oEgfe # et g
Zafay AR F gawr 1 arq fodt adr
# et g, afmafedt & gy &
W AR g ¥ 3@ v g 4y ar
gegdrr g g, wfed 7@ fr dar
a dd% & sww fEan, W
§ arow) Tars 5 oag s A= @
Y, S 9uIT FTE ) & miusT
% A6 AT Aredi g 5 usna
gfafact | Gxe, Framad 3o ¥ famr
LR

“No person shall be appointed as
University teacher except on the
recommendation of the Committee
of Select'on constituted for the pur-
pose. The Committee of Selection
shall consist of the following mem-
bers:

The Vice-Chancellor (Chairman)
The Dean of the Faculty concern-
ed; One Member of the Syndicate
elected by the Syndicate; Two ex-
perts possessing special knowledge
of the subject concerned appoint-
ed by the Chancellor on the re-
commendation of the Syndicate.

The Committee of Selection shall!
report to the Syndicate. If the Syndi-
cate accepts the recommendation, it
will make the appointment”,
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[ad: 3T v 4]
e & g gars f5 dEr oA
2arg | 99 ¥ AR AY 37T IFREAX
a1z wg F-aar wew zafay fF g
fectie 8 w e wrew gafay
fra ooy EfF WX aga #%
ARIaT AGT @AT §—Iva §9 & &
as ¥ wfar sEn fea am
faaa @ Twag F TFww fFar
SR T AT F#AET gHTR A [
¥ET W) gIUEY g IRl AR
giizT am ‘g & e
o 3 fardiae”, we 9ff 3o wmi
FJ qQNFT FE@T 980 § 6T~
q@ 99 § U FEAT 9g4l g-al
gegiv Fat1 fear fF &1 wFe9E moey
79t F v fag, faedide & JAmc A
v fem eem s fewn o

Will you be free tomorrow to
attend the Committee?

(wra wY ) T TFR & A7 FAfeq)
T JEFWA T § A WY SRy
g AT @F HAEar N NEHw L L&
ar wor gger K AW W@ g1 9w
frae o i o

Tre VICE-CHAIRMAN (Ssrr M.
AGovINDA REDDY): You see, there is
a long list of speakers,

SarimaTI SHARDA BHARGAVA: 1
know.

Tae VICE-CHAIRMAN (Sarr M.
Govinpa Reppy): If the Members con-
fine themselves to ten minutes then
it would be possible to cover.

SarrmaTt SHARDA BHARGAVA: 1
will try to be brief.

THE VICE-CHAIRMAN (SmErr M.
GovinbA Reppy): Please take a minute
more and conclude.

[ RAJYA SABHA]
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w{tadt aRo Ada: AT

T@ WA R W g W W

R 4gT A A 9 qA Tl

a7 AfFw wwy g & afamw A

T AN A gfaeETSh A1 QA

frg  giafed g sfaew @t

Gqr W § S [0 9T g

arfgd frd TEEQ FAMIW F

T g @ § faaaame a9 g
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&T @ O A G TF T
AR FFm R 1w R
giafedy grew FH@E Y Faqrae
g SuF! @A § Waw gar & fw
T9F I 99 97T & (& F1S wigaw
W oga A g wifgg o o) @y wE
fF gfrafedy q/ew #Fw & &
ey gafes a1 ag ¥ Fafear a4
FIT H ot A% Y@ AN e FH—
Statement showing the membership

of some important committees
appointed by the Commission, g

¥ Ak ¥ & T Afem Gy
afger & am w8 fRarg fewr
@ Fawer g, w4 fF i fafaseg
aew A ag o axfedl Aoqdaw &
grigafasr § S 3 | I FTH
a3 @ & A Fgmmar § T
oY Afgemd g&y Wt fae smEr .
3% (77 qrgar @dr § ) afag &
faee g 5 oo oy @ Afgamt
# W < § 5 3 o gfrafaey
T FHFA AT AW FAST A E&F
T GF

@ g e g )
o} fauega awwEw 9
(ew w3w): IuEME-E WERY,
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st frie g gegm & osw ¥
99 ¥ 98T A W AT F M eqe
HIHTTT FTAT =MEaT § 5% g Zo Ao
o grT W AgFAT & S @
Sa% fraqi § g afegga gar @
A F% AR &1 F@H fqgal & K A
SHETY GG A B gatAd 99 F
I AT AIFAFATIH 917 &F §
% go sfro Hro FY wgmar & araT |
ST ot fraw § —Fdits SaaT e F19

qEEAT T G & W T w3 -
T @ OF Fegw  aAraAr wfgd faad
FAafeds a1 9AF  Grg S A%
W Foe & F IR I@HET A
I3T & |

gl Agmaray § gg frgaq
T EaT § 5 9% aig qa@ w A
ST AMed fFEx F g g F
Y TF W AT & fag oy A fqaw
AW E AT g & aU g Y aAnigd
A TEr Y gET ATed fF 9w ¥
FUI 9 @GF a1 | 1 qg I
@y ¥ gy 8 fF fomsr samar
X gaT 8, S fSeEr saer 99 a7
AHAT §, T ST AITeATcFd HIT TGAT
ST GFAT §  FqAF AT R a8
framt § ofww sasar § ook
W q® § w9 Y 9wy ag ggraar
T F FAT B ) T AW@ A )
aear 39 & Al F ge @ §
ag g gMT WATEd, diew X GHTA
B & 9ga & 7 fam v s Sk
HR o a9 F fag a5 oA
ATET | WX ATATE TT®T FAT F15
qiEIT LT F ATTWFHAT T8 74T
& @ SSweERwF faw daf@dq
fed smawa &

qEy aw § Ao goamy
AT & qXF F7AT gt § fw
AT A AR G A S F=AGEAr
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o ST @ g AR o wam
Fgw mar F@ & g 3@A A g
fasrt & (gAY A8 qUA SN
F GUF WF W G 41 T §
fo o oF @ g & fod g
Hgq 79T FEA 3 fAg Ja< & FIAw
qr agi AT g9 a8 @A g (F TF
A [9AT @rg g FA F fag T8
AT qF A4 H1 JIR G F@T | |
g7 AN g9 ad faiad o g
g § 1Ty g gafag aw ¥
foarfaal &1 fmfor =9 48 3
37 1§ groea & Q) faamdf @i § A
TF At & @iz F 9AT g & 1 T
UF S qar ] QAT A8 I v
g fEd &1 #R wR gy @
BT FT QI3 I AT & aY I 7 A1ar
g 1drag ITT gAR fmer 3y aral
o frik s & fF st qfa
TAET FF AT SR FATAT A
I AT faaTtaal F1 {5 qg Y (e
DA G & ST A AR GrAvA
My g F a8
qfrrAeaeT A H  Segdaar agdr
& et NI § SR gw sA A
TFR F HIAEA ARy § IIHT
THE 2 | TR g g agy faeaerd
fareror deam g g A farsyor sgaeay
frg far @ swt & SaF1 @qTS
¥ S dAT HE OF @, IO
T g8 MR ATAF (A J g ghar
g o fyawr oo a3 fRatar s
gisufar® @R A AEA AT §
f& g garer ¥ (9 aig 7 sqaedr
At gf ® AR G HT A FAQ
gu faae gra faemt & f g
fereror  geqmeit ¥ (59 avg &Y sqaedy
B FT A1 @Y 3 | 9 OF /A
TgT & wEaw g mr g ag fa
gHUF Agaqadr § 9 g g@R
3G FT UF GIF AT AMeq | qGHT
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g aw ag T 3 fF &
FFER e FAIRA T WUF g
m 5 mfas foar 0 foege o=
FCfear & 1 g A & @t A
HiwFrar it i e 978 AR AW
TR AT T &Y O JAR &b
AR Iq Aagggam wg Al
T ¥ grase N o ot fem &
ST 9TgT Mrag e A8 & 1§ g
@ Fgar fFaa wpw ud e
dfsm, am #r faer afsa S
g & e &feF a7 a9 w9 A
fagn &fsd 1 9 wErgey @9 awl
# g g o swa s fufew
& oW ¥ OF e W g9 @A &
fagd ot o7 & g== fagra & . 9A%T
o g faarfan #1 &mm KaEr
arfgd 1 ST F ero TqFe F
fiqid 95 yoymfemrgm §

(1) that all educational institu-
tions gtart work with a few
minutes for gilent meditation.

(2) that in the first year of the
Degree course lives of the
great religious leaders like
Gautama the Buddha, Con-
fucius; Zoraster, Socrates,
Jesus, Samkara, Ramanuija,
Madhava, Mohammad, Kabir,
Nanak, Gandh., be taught.

99 I gH 39 faar ¥ smew A8 #1¥
a9 a% g9 g woer FX fF ogEr
/At & w3 g, faanfadl |
ool W dar @Y, & 7 g @ w8
qrar & 1 3g @1 @ e¥s—we &Y
fuqie &, ag mw ot A& WD
FT AT FFT WIE | WL SHFT ATH
e & a1 faen fawmo &, @Y o9
TIE AT F aFar & |
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wrgt a% fged 1 &1t §, To Yo

Fro T IAFT IVET & F AT G

TR AR AMATE | qH G AN

g g, & & e g s

2 alk gk ST F Aqr oy e &

for fgedt & srman A fel gy

gra g9 WA faen 3w avg s ARy

FL %Y § W T TE™Ifas aq oY

ot &1 & el faaw wwa &,

uq Fo HATY § R AT A9 & A9

A g ey o=l & efumras

gl arE, A el & WX

qred F TRl H AHATAST I

aF g gAT qWF | gH Ig HTRM F

G fr oW A ¥ AR A A A

WX & M dF AEI a9 O | o

qgFerL O S Qews-¥e

¥ s g ofl 998 9% 3j0 A W

ag FE AT {5 Fqag Fr fqATATSIH

M AT ATET W SIS F AT

geTAT §rAT Wifgd | 8 Qe¥s-¥g

#§ IEM WH AR A W famr o

7 S@F gy ag W gEE fam

qr & o @d AT IEN ST

ferz FT T ? 9% QX # W

gaoman fF ag feme “Ygamrdy fa e’

g wifgd | g dar w0 @ fa

g faem fawmw ar faw ifaamem

fom @ AR gFsm F@@r o

W Wit wehg gEfad £ 59

A FT Gz 34 7L fiF ag 9 A ey

& (Wi fore ¥ fom @war €0

A q@ @ far B O e

% ‘Dawat Chah'ye (gatg ifzd)’

fra < Qar fo &9 731 fodr g o

@ SR @ Csraw wiigd o

§ Fgar § “zaig wfgd’. 3 sEEr

‘g’ dgx 1 A1 T qW@ ¥

Y EAT W T AT qd 98 I

g W A ¥ TR QAT 0

M IQ@ N Il N W fagw o=

450
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§ oy arfed 9@t “gara’ W ang

HAT ST & s I AT AT M
feamr =rgqr g SR Www #ar
gfw Eam#mwm :r@’ﬁ
'lTa"ﬁ'l

xrrsrrrfr Fqd gnﬁug‘rngw”r—
afafeai i 3 57 s dar w1 @
TE & =g FToSl #T ANTT 2 ) gUR
o faemeff S 93w o™ § gawd
wy § | T faadt ok sAS
aras 4 & fooee fagwar & st
wRX gAafafzg & saw 9w & o,

AFI"@' & fF 91 anl &1 Freet a4
famafaaragt & gdw feor @
mw faett A& gI faEndt g3w
o & fag gX a@ @ wifaw @
g A SR wET A fAaar g g
gfqafafzat a1 dear q@ F g9
@ W one 3T anfed fE g ?
A FIerSl &7 §ET SATEr & SueT g
s aifs et &0 f 93w oa #
e adl gr 1 faenfamt ) g3
q ¥ fad  stg sg gAafadw &1
THFT A @ET 99, T A A g
fagiw eomr BT = oI SaEr |
H FET @A FrfEd |

-2
e

sgr aF fagfaadt &1 @O g
o EIFWA ¥ AT ¥ 1R, {3 a¥
T3 W g e ady df Sa¥ faege
540 RSD—S,

[ 17 SEP. 1963 ]
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oqee Fig faam 41 WX 98 9 e ol
I A TN A wEr g FogR
Ty frafael & s § oy oford
I METE 1 W ﬁ:cﬁaﬁugﬁr
T A

“Universities are more and more
inclined to recruit their staffs from
among their own students and
teachers. Secondly, there is negli-
gence in applying criteria of merit
in the selection of the lecturers. The
first breeds narrow  parochialism,
gives a stimulus to provincialism
and leads to stagnation. The second
is dangerous because it encourages
favouritism, depreciates the value of
the work of the lecturers and gra-

. dually vitiates the whole atmosphere
of the university, for the Lecturer
of today is the Reader and Profes-
sor of tomorrow.”

M Mg Gt wewAedr fagfwasi
¥ greey # AT AgT < 99T 99 WY
g SuF fag dgma AR § &

" T IATT A sHEedr ger arfgd o

qg  TATT ARAAT & ;e 9, faandt
FA A IAey gfear & O Ty
[W@HY, IAF 9B FHl FAT TAGT §,
faamaf & semEr 9T Y SAH AT
g a1 7, Iy i wEifads #y
G FL, IAF ATIWT F TG FE IART
frgfig & s =1fg@ 1w
A T AT I ag fFar @
fora g & “eax” fa ® ga Twy
F geqaedr fegard 7 ¥ d4r
Sradr HT TRt o N e I
FT T qEAT ¢ | WA § Fag fraga
wvg fF @t gar faew & gan g
foeer € 97 Ffgwefan wreafas =,
g &4y, gffEfadY, sEET F
FI-AMTEATA  AZ) & AR ITH g
¥ gg woAr wuAr 2feud ¥ oow agt
qv  Fee FFAT F9 g ) areaq #
=ifed ag fx gfefedy #mw ag a@



Report of
the University

[ famegmT FeaTarastt Srdfearn]
= 5 g7 fre sw) § faamf oo
g 9T UFWI AR & AIT 98 T FA
& 9% 9g waeT F & qfas §aw
TN qF TG ded  (FE qIg BT AT
2t faer g & ST Fregar & Fraredt
TR fazafaamaal # or 9% 1 s
IF Ag FHTeTmA A oqAeqT qgl
gAY 9 % g 9% WIET FL 5 wea
Fefa g7 w1 e, gegr W) e
% faerm, @y @WF AE
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o g feor sEd fad

Sarr NAFISUL HASAN: Mr. Vice-
Chairman, Sir, I congratulate the
University Grants Commission for the
excellent work which they have been
doing and for the brief but lucid and
comprehensive Report which has been
placed before us. The Report shows
all round progress. The number of
universities hag increaseq during the
Second Five Year Plan from 33 to
46 and now during the year under
review another five universities have
been added. In order to maintain and
improve the standard of teaching
certain measures have been taken.
PFor instance, the scales of pay of
teachergs of universities have been
raised not only for the Central uni-
versities but the State universities
have also been encouraged to adopt
the same scales and quite a number
of universities have taken advantage
of this encouragement. Grants for
librarieg and scientific apparatus have
been given. Certain other proposals
and schemes for bettering the conii-
tions of service in the universities are
also under contemplation.

We have been hearing for a long
time about the deterioration of the
standard but I am glad to find that on
page 9, the Commission remarks:

“It may also be mentioned that
standards at the post-graduate and

[RAJYA SABHA ]
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research levels in many of our
universities have improved substan-
tially during the last few years.”
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This is gratifying. Ag a matter of
fact the real reason for lowering of
standards had been the great expan-
sion and when we have not got suffi-
cient instifutions and sufficient teach-
ers, naturally with the expansion of
the number of studentg the standards
are bound to go down. But all these
steps have been taken by the Univer-
sity Grants Commission mostly to see
that the standards do not go down.

Now, I will make some observations
about certain matterg contained in the
Report. On page 19 it is said:

“If increasing number of students
continue to be admitted in our uni-
versities without corresponding ex-
pansion of facilities there is grave
risk of the academic standards being
impaired further. Also in view of
the increasing cost of university
education, it is necessary from a
purely economic point of view to
see that only such students are ad-
mitted to our universities ag are
most likely to benefit from univer-
sity education.”

As far as post-graduate classes and
research work are concerned, I am
prepared to agree with this observa-
tion of the University Grants Com-
mission but to prevent a student who
has completed his secondary education
from even obtaining a Bachelor’s
Degree is top much. We have intro-
duceg compulsory free education at
the primary stage and there is great
expansion of secondary education and
unless we are able to divert a large
number of students who  complete
their secondary education to other
courses we cannot possibly deny to
them education up to' at least the B.A.

or the B.Sc. standard. The words
used here are—
“only such students . . . as

are most likely to benefit from uni--
versity education”
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Thig will exclude a very very large
number of students. I won’t mind if
this sentence is changed {o read as
“only such students are not adm:tted
to our universities ag are most likely
not to benefit from university educa-
tion” so that we should refuse to ad-
mit only such candidates about whom
we can positively come to the con-
clusion that they cannot get any
benefit from university education,

4505

Sarr AKBAR ALI KHAN: What is
the object of university education?

Tae VICE-CHAIRMAN (SHRr M.
GoviNpa REDDY): Let him proceed
with his arguments. He has no time,

SHrRT NAFISUL HASAN: The ob-
ject of university education? Natu-
rally . . .

Tue VICE-CHAIRMAN (Surt M.
GoviNba REDDY): You have only a
minute more. You make your point,

Surt NAFISUL HASAN: I am sorry.
Then leaving all gother points I will
draw attention to one important fea-
ture and that is about the dyarchy
which is prevailing in our educational
system in the country, According to
our Constitution ‘universities’ are a
State subject except some institutions
which are Central Universities or
which may be declared as such. In
the case of such institutions the res-
ponsibility for their maintenance is
that of the Union. Generally the pre-
sent position is that the maintenance
grants of the State Universities are
under the State Government while
the development grants are under
the Union Government, that is, they
are at the disposal of the University
Grants Commission. On page 6 of the
Report they say:

“As far as development under
the Five Year Plan is concerned
proposals of the Central universities
are examined by expert visiting
committees in the same way  as
those of the State universities. In
the case of Central universities,

[ 17 SEP. 1963 ]
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however, the entire
expenditure ganctioned
the Commission, whereas in the
case of State universities part of
the development expenditure has 1o
be met by the State Governments
concerned.”  _ . .-
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development
is met by

Now, if we look at the statement
given on page 2 it gives the number
of university students per thousand
of population. :

[TrE DerPuTy CHAIRMAN in the Chair.]

The hon. Minister referred to West
Benga) where it is 3:7 and alsp to
Orissa where it is 0:9. But I find
there are at least two other States—
Rajasthan and Uttar Pradesh—where
the number is only 1:4 Although
Uttar Pradesh has nine universities
including two Central Universities—
and most probably it is contemplated
that another two universities, one at
Meerut and the other at Kanpur are
to be started—still the percentage
there is practically the lowest except
in Orissa. When it is admitted that
one of the objects of university expan-
sion is to reduce disparity in the faci-
lities for higher education especially
in the professional subjects among
the different regions of the country,
there is no reason why special atten-
tion should not be paid to areas where
the percentage is the lowest and the
principle that the State should also
contribute, in my opinion, acts ad-
versely on the interests of some of the
States which are not economically in
a good condition. A State which is
economically better off can  zpend
money and make its contribution.
But when you insist on a poor State to .
make its contribution equal to the
other  States, naturally the g¢ame
results will follow about which
there is so much of complaint,
namely, the rich are becoming
richer and the poor are becoming
poorer. The State which is poor can-
not afford to pay the same proportion
of contribution for the developraent
of education. Therefore, I would say
that the requirements of the wvarious

- L
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reglons should be based on the con-
ditions existing there at the present
moment. Thank you.

Pror. A. R, WADIA (Nominated):
Madam Deputy Chairman, as a Mem-
ber of the University Grants Com-
mission it is not for 'me to say a word
of praise, nor can I be expected to
say a word of criticism because that
would be an act of committing sw-
cide, But it is open to me to clear
up certain misconceptions which have
been given expression to by various
Members of this House, And when
these misconceptions come from zuch
a seagoned educationist Iike my friend,
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Mr. Ruthnaswamy, or a seasoned
educationist like Mr. Cheitiar, it
becomes all the more necessary
to clear them up. Well it

came as a shock to me t0 learn from
Mr. Ruthnaswamy that the UGC has
an office in Madras. I was even more
shocked when he said that he had seen
it with his own eyes. I am perfectly
certain that there is gomething wrong
there. It is not so. I have been
connected with iwo universities and 1
know that there are no UGC offices
there,

Surt M. RUTHNASWAMY: Hag the
hon. Member visited the Madras Uni-
versity and seen the offices?

Pror, A, R, WADIA: I shall explain
to you how your illusion has arisen.
There was a huge lot of correspond-
ence to be carried out by the Univer-
sity with the UGC and there was
such an amount of delay that even
the UGC came to be suspected. There
fore, the UGC resolved to give a cer-
tain amount of money to each uni-
versity to establish a section in its
office to deal exclusively with the
affairs of the U.G.C. In other words,
the so-called UGC office exists in the
interests of the university concerned,
not so much in the interests of the
UGC. Probably that has given you
the illusion that it is a UGC office.

Sert M. RUTHNASWAMY: Of
course, a board is put up: “UGC
Office”,
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Pror. A, R. WADIA: Ii ought to be:
“UGC Section”. “Office” is a wrong
expression. Anyway, even if it came
to the worst, Mr. Ruthnaswamy ac-
cepted that the Madras University got
Rs. 1 crore from the UGC and if one
or two rooms were set apart for UGC
purposes he should not grudge it.
But I can assure you that the UGC
is not going to make that demand.
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Another thing that he said 1s that
the Reviewing Committees should
invite educationists from outside. As
a 'matter of fact, it is done. I myself
have been on some Reviewing Cem-
mi‘tees and against one Member of
the University Grants Commission we
have hadq about three or four or even
more other professors from different
universities, Sometimes there is not
a single member of the Unlversity
Grants Commission and the Review-
ing Committee consists of all outside
professors. That is also objectionazble
and at Jeast I know that one of my
colleagues has objected to it

Another thing that Mr. Ruthna-
swamy said is that all these small
institutions should not be raised to
the dignity of universities. Now, it
he reads the UGC Act he will find
that the Act itself provides for the
recognition of institutions which may
be deemed to be universities. They
are not ful]l universitiess, We do not
call them universities, but they are
deemed {o be universities.

Sarr M, RUTHNASWAMY: Rural
universities, agricultural ‘iniversities,
engineering universities.

Pror. A, R, WADIA: They are not
universities. They are deemed to be
universities., They are different {rom
the universities,

Tue DEPUTY CHAIRMAN: What is
the meaning of ‘deemed to be uni-
versities’?

Pror, A. R. WADIA: Now, the only
advantage is this. Institutions which
have been doing very good work and
which could not give degrees are now
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permitted to give degrees. They will,
of course, also get the benefit of some
ass.stance from the University Grants
Commission.

SHrI K, SANTHANAM: What is the
difference then? If they give degrees
and get grants, what is the difference?

Pror. A, R. WADIA: The difference
is that in a regular university you
have got a number of faculties and
a number of degrees are given. In
regard to an institution which is
deemeq to be a university, only one

., or twe degrees will be given, in a
certain I'mited field.

SHrR1 K, SANTHANAM: That
his objection.

Pror, A, R. WADA: And I do not
think there is anything wrong in it.

Serr M. RUTHNASWAMY: It has
a certain snobbery.

Pror, A, R, WADIA: Another ob-
jection that Mr, Ruthnaswamy has
raised is that the umversity buildings
had a huge grant, whereas the books
had about half that amounti. But
surely you do not have buildings
every year, whereas books can be pur-
chased every year. And without uni-
versity buildings, where are you to
place these books?

On one point I agree with him, thait
there should be more hostels. Now,
there is a tremendous amount of
overcrowding in hostels. I also agree
that quarters far teachers are nexded.
It is only a matter of funds. 1If we
had more funds, we should surely be
glad to give them quarters. He :cfer-
red to hobby workshops. I can as-
sure him that they are not only to

~be found in engineering colleges.
They gre to be found also in arts
universities.

was

Now, so far as Mr. Chettiar’s re-
marks are concerned regarding
‘Rabindra Bhavan’, 1 leave it 1o the
hon. Minister to deal with it. He
complained that the Central Univer-
sities were paid cent per cent. Now
it he had studied the Act, he would
have found that these Central Uni-
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versities were being maintained by
the Centre, by the Ministry of Edu-
cation and when the UGC came into
existence these universities were
transferred to the UGC. 'Therefore,
every pie of their expenditure had (v
be met by the UGC. There was no
escape from it. There is no partiality
In this. I admit that a huge churk
of money is taken away by the Cen-
tral Universities, but you cannoi help
it, Now, we cannot stop the grants
that were being given by the C.rtral
Ministry. There is such a thing os
development and charity begins at
home. We do find it necessary {v en-
courage development in the universi~
ties which are directly under the UGC.
I admit that more money is spent oa
the Central Universities but so far ag
the other universities are concerned,
we try to be as impartial as is humanly
possible. As far as the Review-
ing Committees go, the proposals are
sent up by the universities. I can
assure you that the Reviewing Com.
mittees are most gentle in caling
with them. In fact, most of the sug-
gestions and proposals coming from
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the universities are accepted, funds
permitting.
Now, so far as my friend, Mr.

Raghunatha Reddy, is concerned, he
complained about the affairs of the
Andhra University. I should like to
point that the universities are very
sensitive about their autonomy and
I can assure you, Madam, that the Uni-
versity Grants Commission is equally
anxious to maintain ang respect the
autonomy of universities. Now, in ex~
treme cases it may be desirable for

" the UGC to interfere and we did in

one case. It wag brought to our atten-
tion that in a certain university convo-
cations had not been held for a num-
ber of years, It is an annual
event in every respectable university
but in this unfortunate university,
thanks to the imagination of the
officers, no convocation was held
for about five or six years. It wag also
brought to our notice that the amouris
of money given to them were mnot
spent properly. Therefore, in this
extreme case the University Grants
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Cuommission appointed a |Commiltee
of which one of my colleagus was
Chairman, and they produced a vary
dirastic report. It was certainly not
very complimentary to the university
cencerned. As a result of it the Vice-
‘Chancellor had to resign, the Regis-
trar haq to be changed . . .

Sur1 AKBAR ALI KHAN: If the
facts discloseq by Mr. Reddy aue
correcf, do you not think that tnere
is a strong case for the Univs:rsiy
Grants Commission to take act:on?

Pror. A. R. WADIA: I am saying
Madam, that the University Grans
Commission can be justified in inter-
fering only in extreme cases, and 1t
the Aindhra Universily is as bad as
Mr. Reddy points out, it is for him to
draw the attention of the Univuirsity
Grants Commuission, and scmething
wil]l be done.

Surr T. S. AVINASHILINGAM
CHETTIAR: It is said that the Uw-
versity purchased a car for Rs. 55,00u
from the amounts that were given by
the University Grants Commission,

ProrF, A, R. WADIA: 1 agree, but
the University Grants Commssicn did
not give money for this. It must
have been from the block grant, aad
there is such a thing as autonomy of
the university. Block grant mrans
that a university spends it according
to the various sanctions already made
in the pravious years, and it is given
a certain amount of freedom ‘o spond
a certain amount of savings on some-
thing else. Now I agree with Mr.
Chettiar that if the Vice-Chancellor
spends Rs. 40,000 on a car ...

Surr T. S. AVINASHILINGAM
CHETTIAR: Rs. 55,000.
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Pror, A. R, WADIA: So much the
worse, I heard it as Rs. 40,000 yester-
day. Evidently the figure has gone up
by Rs. 15,000 in one day. I entirely
agree that this is 4 misuse, and this is
a reflection on the commonsense of the
Vice-Chancellor concerned. The Uni-
versity Grants Commission cannot be
blamed for it. The University Grants
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Commission has nothing to do with it.
The University Grants Commission

was not consulted about it.

SHRI K. V. RAGHUNATHA
REDDY: Will the hon. Member kindly
say one thing? Under section 26(g) of
the University Grants Commission Act,
when the University Grantis Commuis-
sion makes regulations prescribing the
period of teaching as five years of a
university and if the Vice-Chancellor
of a university construed that regula-
tion to mean the teaching of that par-
ticular university, what is the duty of
the University Grants Commission?
If the University Grants Commission
fails to pull up the Vice-Chancellor,
then why all these regulations and
rules?

Pror. A, R. WADIA: 1 may say
that officially the attention of the Uni-
versity Grants Commission has not
been drawn to this; and if it is drawn
I do not know, the University Grants
Commission may take some action.
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Mr. Samuel was very hard on the
University Grants Commission. He
compared us to a good old man distri-
buting gifts. Well, it is a very good
function.

SHRT K, V. RAGHUNATHA
REDDY: Only one information I want.
Prof Wadia said that the attention of
the University Grants Commission had
not been drawn. I myself had written
a letter to the Commission.

Tug DEPUTY CHAIRMAN: Please

be very brief. There is hardly any
time,
Serr K. V. RAGHUNATHA

REDDY: 1 myself wrote a letter to
the University Grants Commission in-
dicating to them that this was how
their regulation wag being interpreted
by certain universities.

Pror. A, R. WADIA: That is all
right. Due notice will be taken of
that letter by the authorities concern-
ed.

Then regarding what Mr. Samuel
said, it is not a bad thing to have a
good old man distributing gifts, and I
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can assure him that all the universi-
ties fully appreciate the exisience of
this good old man from whom they can
get gifts. If Mr. Samue]l had been
connected with any State university
as I have been, he would have known
what a struggle it was, an uphill
struggle, to get grants for universities
from the State Governments, partly
because the State Governmentg have
to look after the claims of primary
education, secondary education, and
so on, and there was a tendency to
treat the universities as step-
daughters. Now that the University
Grants Commission has come into exis-
tence, money is forthcoming much
more than it ever did before, and I
think if anything, Mr. Samuel cught
to be thankful for that instead of
being critical..

Tae DEPUTY CHAIRMAN: Your
time is up, Prof. Wadia.
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Pror. A. R, WADIA: If you wish
me to stop, I will stop,

THe DEPUTY CHAIRMAN:
can take a minute and wind up.

Pror. A, R. WADIA: Then he said

You

that there are bad teachers. I know
that there are bad teachers. But how
is the University Grants Commission

responsible? We have done our very
‘best. We have improved the grades
of teachers. Professors in my genera-
tion could never have hoped to draw
more than Rs. 1000. Now they are
easily going up to Rs. 1800. He com-

plained about the librarians. Ag a
matter of fact the librarian’s status
has been very much raised in every

university. A trained librarian has
been placed in the grade of a professor,
So the librarian's status js very high
and he is expected to guide the stu-
dents, of course not all by himself but
along with his other colleagues. I do
not think that is a very fair criticism.
There is disparity in. the students of
universities and in the students of col-
leges. But is there any country in
the world where disparity doeg not
exist? In England do we not always
look upon Oxford and Cambridge as
being superior to other universities,
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rightly or wrongly I do not know?
In America there are half a dozen uni-
versities which are really first class.
The other universities are absolutely
second rate or third rate as the case
may be. So this disparity is inevi-
table. You cannot help it.

Sart AKBAR ALI KHAN: But it is
much more here.
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Pror, A, R. WADIA. It may be
partly because some of our colleges
are very very poor. They sheuld

never have been started without pro-
per financial resources.

Shri Sri Rama Reddy complained
about the failures being too high.
There is anly one way in which this
could be remedied, and that is to
tighten up admissions. You cannot ad-
mit anybody and everybody to a uni-
versity and then expect it to produce
cent per cent results. 1 think it was
pointed out very clearly by my friend,
Dr. Nihar Ranjan Ray that we do not
want guantitative expansion. We want
qualitative expansion, and therefore
we have to tighten up admissions to
our Honours courses and Post-Gra-
duate courses. Thank you very much,

Sgrt K, SANTHANAM: Madam
Deputy Chairman, I welcome this Re-
port. On a previous occasion 1 hed
to remark about the indifference with
which the report was prepared. 1 am
glad to note that the authorities have
done much better this time, and the
report is not only readable but pre-
sents things in the proper perspective
and very well. I do not agree with
those who want to bring all the uni-
versities under the Central Govern-
ment and make the University Grants
Commission a sort of bully and 2
coercing authority. I think that is the
simplest way, shortest way to kill
every kind of initiative and enterprise
in higher education. Therefore, I
think that the University Grants Com-
mission ig right in adopting only per-
suasive methods and a mild ceercion
in the distribution of grants. I think
it should not resort to more than ihat,
and with these mild methods it bhas
been able to effect considerable
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mmprovement in higher education. So
1 want to spend the few minutes at my
disposal to make some suggestions to
strengthen the hands of the University
Grants Commission to pursue its work
of improving the standards of higher
education in this country.

I think one of the defects at rresent
is that the Institutes of Technology
have not been brought under ‘he Uni-
versity Grants Commission, They are
kept separate, As a result it is not
possible for the University Grants
Commission to co-ordinate the higher
technological education in this coun-
try. Take only one little thing.
Higher technological education de-
pends upon very costly equipment.
Now no one knows how much equip-
ment there is in all the universities
taken together and in the iechnological
institutes. Each institution is work-
ing as a separate entity. Therefore, in
some institutions there is eguipment
which is not used at all, and in other
universities and higher technological
institutions there is no equipment, and
therefore it is essential that higher
technological education should be
brought under one supervising body.
The only supervising body that can
perform this task 15 the University
Grants Commission. Now, I whole-
heartedly endorse the efforts of the
University Grants Commission to pro-
hote post-graduate research and create
centres of advanced studies. How can
you create centres of advanceq studies
without these technological institutes?
They are the best places where these
céntres can be created. And here is
ah anomaly. The Indian Institute of
Science, Bangalore, which is really on
a par with the higher technological
institutions has heen brought wunder
the purview of the University Grants
Commission while the others have not
been brought.

I would also urge that while T agree
with the Minister that careful diseri-
mination and concentration is needed
to make the centres of advanced
studies really useful for the country,

most important thing to s‘ress is
tHe availability of really capable pro-
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fessors, They shoulgd start them

where there are professors, not because
they want to start them somewhere. 1
think it is a sad state of affairs that the
National Physica]l Laboralory should
be without a Director for two or three
years, and from what I hear, the Labo-
ratory is going to dogs while it should
be the premier research institution of
this country. Therefore, 1 do not want
that the centres of advanced studies
should be started somewhere at X, Y
or Z and then the authorities should
go about searching for suitable profes-
sors. Start the centres wherever you
have got the professors and do not
start a centre till you have secured
the professor. That should be the
principle. Now, on the opposite side,
everywhere courses for M.Sc, and
Ph.D. are started without any proper
professors and then they go about
searching for them and somebody or
other indifferently takes up the classes
and distributeg the degrees. That is
not the way to promote higher educa-
tion.

Now I have to say a word about
foreign exchange. It is said that for
the year 1961-62 a grand sum cf Rs. 42
lakhs has been placed at the disposal
of the University Grants Commission,
and the University Grants Commission
distributes this wretched sum of Rs. 42
lakhs into two lakhs, three lakhs, etc,,
to the universitiess, When these
amounts are distributed, these univer-
sitieg have to apply for licences and
then there is Customs clearance, so
that many of the universities are not
able to make use of them. I suggest
that the University Grants Commission
should be made the agent of the Cen-
tral Government for determining the
amount of foreign exchange needed for
higher education and its certificate
must be sufficient for any kind of im-
port of these instruments. Even
though the forma)] right may be with
the Import Controller and others, they
must act on the certificat: of the Uni-
versity Grants Commission. I would
also like the University Grants Com-
mission to consider whether it should
not be the main importer of gll the:
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scientific instruments instead of allow-
ing the import to be done by the
various universities. It must prepare
a chart of the most essential equipment
needed by the various universitics and
place the orders directly with the
foreign makers to supply the instru-
ments, Actually, the instruments can
go to the particular place, Madras,
Bombay or Bangalore, wherever they
may be needed. That will simplify
matters and 1t will save a lot of time.
Side by side, there should be a gene-
rous attitude in the matter of 1mport-
ing the equipment because it is only
when there is good equipment that the
engineering student becomes fit. With-
out handling the instruments, without
knowing what a computer is like and
without looking at an electron-micro-
scope, how do you expect your M.Scs.
and Ph.Ds. to be equal to the M.Scs.
and Ph.Ds. of other countries? There-
fore, I would urge upon the Govern-
ment of India that it would be penny
wise and pound foolish to stint in the
matter of foreign exchange for scien-
tific equipment angq books. Any uni-
versity must have it for the asking. I
suggest that if you centralise and
have a proper register of all the equip-
ment in all the universities at the
office of the University Grants Com-
mission, we can not only get the equip-
ment but also get the maximum use
of the equipment. But we should not
be content with importing the equip-
ment, we should try to get the equip-~
ment manufactured. At every insti-
tute or university, there should be a
workshop. I think the University
Grants Commission would do well to
give generous grants to every univer-
sity and every higher technological
institute to build up proper worksheps.
I have been representing the Rajya
Sabha in the Indian Institute of
Science, Bangalore, which is one of the
highest technological institutions in
this country. It has been existing for
more than half a3 century but 1 was
surprised to finq that there was no
workshop. When I met the professors,
all of them said that they could repair
all their instruments if they had a
workshop, that they could design, that
they could fabricate new instruments
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but that they could not get money 1o
put up a workshop. Therefore, I sug-
gest that it should be obligatory upon
every professor, every doctor and
every post-graduate siudent to repair
his own instrumentg and, if possible, to
fabricate, if noi the whole insirument,
at least some spare parts. Thig will
be a better technical iraining than a
mere reading of books angq simply in-
dexing in the library.
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I do not want to speak about hustels
and other things but one thing that has
disappointed me ig that the issue of
the medium of instructions has been
dealt wilh in a most unsatisfactory
fashion. On page 23, we read that:

“In our opinion the transition from
English to an Indian language
should be brought about in as short
a period as possible consistently
with the maintenance of proper
standards,”

Two things are needed. The Univer-
sity Grants Commission should impress
upon every university to make its final
decision, whether it wantg to change
over to the regional language as the
medium or it wants to continue Eng-
lish as the medium. If it wants to
change over to the regional language
as the medium, then it should be
assisted in bringing about the change-
over as quickly as possible. A long
period of transition will cause dete-
riofation of the entire university. At
the same time, the 3-language formula
s@uld be very rigorously insisted upon
wherever there is a change-over to the
regional language medium, so that all
the students in the graduate and post-
graduate classes will be able to func-
tion not only in the regional languasge
but also in English and Hindi. There-
fore, there will not be any disintegra-
tion whatsoever. I think for this
country the best thing is to accept the
principle of regional language being
the medium of instruction and at the
same time laying sufficient emphasis
on the other two languages, so that
any student can go anywhere and
function not only in hig regional 1angu-
age but also in English and also in
Hindi. It is the only way in which
national integration at the higher edu-
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cation level can be brought about, and
I hope that the University Grants Com-
mission will take more appropriate
steps to deal with this matter and per.
suade the universities to go forward
and implement their decisions. If they
want to continue English, let them
«continue it—I am not going to object
to that-—but let them not be faltering
between two ideals and fall between
them.

Surt P, N. SAPRU: Madam Deputy
Chairman, 1 am glad to congratulate
the Universily Grants Commission for
the thoroughness of their ceport. I
would like also to say that we are
grateful to the Education Minister for
a thoughtful survey of the entire posi-
tion as disclosed in this report.

The first question on which I wculd
like to say something is about the
InstructorsjAssistant Lecturers. Ins-
tructors|Assistant Lecturers were not
initially contemplated by the Univer-
sity Grants Commission and I am
afraid the institution of Instructors|
Assistant Lecturers ig being used by
the State Governments and State uni-
versities to get over the recommenda-
tions of the University Grants Com-
mission in regard to the emoluments
that should be hereafter paid to uni-
versity teachers.

I would like to express my concur-
rence with the view that the degree
-course should be a three-year course.
In the Uttar Pradesh universities we
have this difficulty. We have a Board
of Intermediate Education. Even if
we retain it, the degree course should
be a three-year course. In Scotland,
I believe, the degree course js four
years and I know that there is no uni-
versity which gives its degrees in less
than three years. The first degree
should be obtainable in a period of not
less than three years.

Also T would like to urge that the
time has come when there must be
legislative enactment prohibiting the
admission of students below the age
of 17 to a university. I know of a
case in which a very brilliant young
man took his M. Sc. degree in the
first class at the age of only 17
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But it is an exceptional case, But

these things are happening every
day. It is not right that a young
man should be subject to this strain
at a tender period in his life,

SHr1 M. RUTHNASWAMY:
long did he live?

Surt P. N. SAPRU: Then, Prof.
Ruthnaswamy raised a very impor-
tant issue, namely, that Vice-Chan-
cellors should not be members of
the University Grants Commission.
He referred to the practice obtaining
in England. But there, as he knows,
the University Grants Commission
is controlled by the Exchequer and
is not a branch of the Education
Department.

Dr. NITHAR RANJAN RAY: It is
University Grants Committee and not
Commission.

Surt P. N, SAPRU: VYes it is a
Committee, The difficulty is that
the number of qualified men in this
country is very limited.

SHRI M. RUTHNASWAMY:
Question.

Surr P, N, SAPRU: Ang if we eli-
minate the Vice-Chancellors, we may
not_be able to get educationists of
equal status to occupy positions in the
University Grants Commission. These
positions will have to go to politicians.

Surt M. RUTHNASWAMY: What
about ex-Judges of High Courts?

Surt P. N. SAPRU: Some of them
can be called educationists only by
courtesy. 1 seriously think that it
would be a mistake to substitute
ex-Judges of the High Courts for
Vice-Chancellors. Ex-Vice-Chancellors,
I think, should have a place in
the U.G.C. and the only way to
ensure that he has a place is to see
that Vice-Chancellors are appointed
to the U.G.C.

Then, a good deal has been said
abq&lt research and the stimulus that
the Commission should give to basic
research. Personally the way 1 look
at this question is this. The question
in thig country ig betwa2en btasic
scholarship and research, At the
moment we should emphasise basic

How
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scholarship; research will come later.,
But let ug have good teachers, let us
have gooq and able men turned out
by our umversities. That, I think, is
the way to look at thig question:
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A question to which, 1 think, the |

U.G.C, has given some attention is the
question of examinations. Now, I
think surely the method of examina-
tions requires a change. But the
change in the method of examinations
.should be very gradual because I am
rather old-fashioned and 1 Dbelieve
that these examinations with the
name of the candidate undisclosed
and the name of the examiners undis-
closed are good for conditions such
as we have in this country. Then I
would like to say that in regard to
this question of examination methods

no doctrinaire attitude should be
adopted.
As regards the question of the

measure of control which the UG.C.
should exercise over State universi-
ties, under Entry 66 of List I of the
Seventh Schedule, University higher
education is the exclusive concern of
the Centre; Higher education and co-
ordination, etc. ig the concern of the
Centre. Under Entry 11 of the State
List, the universities, excepting the
Universities of Varanasi and Aligarh
and the Viswabharati, are State sub-
jects. Now we have to reconcile
these two Lists—Entry 66 under List
I and Entry 11 under List II. (Time
bell rings,) I had a great many more
points to speak about but before T
close, finally I would like to say that
the extent to which our standards
have gone down is exaggerated. I
was rather happy to hear Dr. Nihar
Ranjan Ray point out with his vast
experience that the best student of
today is better than the best studepnt
of yesterday. I can personally bear
testimony to the fact that the best
student of today is better than the
best student of yesterday. There has
been an improvement in the qnalitative
and quantitative standards in our uni-
versity education. The difficulty is
this, We have in Uttar Pradesh, for
example, given recognition to colleges
the managing committees of which are
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confrolled by bankers and traders.

They appoint the personnel of the
teaching staff. Teachers with third
class degrees, even without any

degreeg are often preferred 10 {eachers
of a higher stature. Finally I would
like to say that medical education and
technical education too should form
part of the activities of the U.G.C.
These are all the observations that I
could make with in the time available
to me. Thank you very much, Madam,
for giving me this opportunity to
speak.

~~Pug DEPUTY CHAIRMAN: Mr,
Diwakar. You have to be very brief,

~SErr R. R. DIWAKAR (Nominat-
ed): Madam, ‘T am thankful to you
that even under the stress of time, you
have allowed me fo say a few words.
It is a rare combination that a man
of high literary reputation ilong with
very great experience in education,
almost a professional educationist, is
to-day the Minister for Education in
India. In the first place I would like
to say that the University Grants
Commission, its name itself, savours
something like a market transaction.
Those who go to the Grants Commis- -
sion go more for money than for any-
thing else. Really speaking, if there
is going to be an amendment in the
Act, T would suggest that it should be
called the University Standards Com-
mission rather than a Grants Commis-~
sion. No doubt raising the standards
is one of the objects of U.G.C. but the
object almost comes in ag a kind of
Gaun Paksha or secondary matter,
Several things have been said and I
do not think I should repeat them but
I should, at the same time, record my
view on certain points and not argue
them out.

As regards numbers and quality, I
think a university is something where
we look for quality, not for numbers.
T think we have not the daring and
possibly not the imagination to try to
see that we screen every student who
wants to enter the portals of a Uni-
~versity. We are not doing it and that
is how we have people on our hands
who go through the portals with very
ordinary capacity. Possibly they
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would have shown better capacity
and contributed to the wealth of the
country if they had taken up some
other course and vocation. Poss:Lly
we have not the machinery to see that
this screening is done at the beginning
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of the university career of the stu-
dents,
I entirely agree with the Minister

that the services, that is those who are
manning the university to-day, thould
have a far more democratic atmos-
phere and for that purpose there
should be in the grading and scales, a
far greater approximation to each
other rather than great differences and
disparities that we see to-day. I have
seen some universities as well as some
colleges and schoolg where for ins-
tance, there 1s a spirit of camaraderie
and that spirit of camaraderie helps
to raise the standards of teaching, and
brings out the best out of the teachers
and professors. Thereby the siudents
of that institution are far higher in
standard than in other universities, I
would cite, for instance, Pondicherry
and the International University there.
We see there that the teacher who
teaches a nursery class feels himself
quite equal to and a brother of those
who engage in the university classes.
So a healthy camaraderie is there, It
may not be possible, of course, to in-
troduce these thingg in all the univer-
sities or in all educational institutions

but that should well be a kind of
ideal.
I quite agree that sixteen plus

should be the minimum age and stu-
dents below that age should not be
allowed to enter the portals of a uni-
versity.

I see a gmall para in this report
about national integration. It was
really a matter of congratulation that
the UGC. started a seminar on
national integration but at the same
time I see that no further steps have
been taken to see that national inte-
gration and such ideologies are part
and parcel of our teaching in the umni-
versities. If the universities are to dis-
charge the high function of inculeat-
g great ideas from the national point
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of view, ideologies of that type have
to deliberately form part of the univer-
sity teaching. Unless that is done 1 do
not thuink the ideal, particularly of
nationa] integration and such bLigh
ideals, can be a part and parcel of the
equipment of people who come out of
the universities.
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I see that there is also a small para
about Gandhi Bhawans, This idea was
very gladly accepted by the then
Chairman, Mr, C. D, Deshmukh; but I
see that even in that respect, though
the Gandhi Smarak Nidhi ig bearing
half the burden of the grant, it is not
progressing to the extent that it should
have., When this scheme wag accepted
by the U.G.C., I may mention, the main
idea behind it was to provide ethical
standards. We have no religinus or
moral education of any kind a5 we are
a secular State. Gandhiji wag the
embodiment of ethical i1deas :nd moral
principles. He lived among us very
recently. His teachings should be
studied so that the standard of ideclo-
gical ideals and views is raised so far
as the younger generation is concern-
ed.

As regards the medium of iasiruc-
tion, I think the halting policies both
of the U.G.C. and of the Government
of India, are playing a great havoe
and I think it is better that gnick de-
cisions are taken and enforced, other-
wise thig chaos will continue and are
actually seeing the younger generation
suffer from it.

Tue DEPUTY CHAIRMAN: I think
you will have to wind up. Otherwise,
the Minister will hardly have any
time.

Surt R. R. DIWAKAR: I am finish-
ing.

AN Honx. MEMBER: The Minister
hag nothing to reply.

Surr R. R, DIWAKAR: Dr. Wadia
hag already done a good job in answer-
ing a number of points. Now I am
also one of those who would suggest
that it is necessary that higher educa-
tion should be a Concurrent subject.
Though I have many other things to
gay, even so, I thank the Deputy
Chairman for the time that she has
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given me and I do not want to im-
pinge upon the valuable time that the
Minister should have to reply to all
the debate.
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~

Tue DEPUTY CHAIRMAN: Before
I call upon Mr. Kabir, I want tJ in-
from the House that Five o'clock was
the fixed time for the Half-an-Hour
Discussion, We may commence that
discussion at 5-15. Mr. Gupta has
agreed that that discussion could Legin
at Five Fifteen. Mr, Kabir.

Serr HUMAYUN KABIR: Madam,
1 am grateful to all the hon, Membors
“who have taken part and made valu-
able suggestiuns about the working of
the U.G.C, both in respect of the re-
view of its works and also the sugges-
tions for its future working. I am par-
ticularly grateful to Prof. wWadia be-
cause he has taken upon nimself to
reply to many of the points which were
raised. If I had the time, Madam, I
would have dealt with every ore of
the points raised by the different hon.
Members. But ag you know, I have
myself reduced the time which you
were pleased to allot to me in the
“beginning, by fifteen minutes and now
I have to finish in less than 25 minutes
or so. I can, therefore, only refer to
some of the more important pointg and
I hope hon, Members whose ocints I
do not answer will not think that I do
not attach importance to them or that
I have no answer. I have an answer
and I also attach great importance to
them but it is shortage of time that
prevents me from answering all of
them.

I will deal very briefly with the
guestion of the constitution of the
Grants Commission. A very interest-
ing suggestion was made by Shri
Diwakar, that the Granis Commission
should be called a University Stand-
ards Commission and not the Univer-
sity Grants Commission. 1t iz rather
too late in the day, but I think it is the
function which is more important than
the name, and one of the major func-
tiong of the Grants Commission is to
maintain and raise standards. I may
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also refer briefly to the point connect-
ed with the constitution of the Grants
Commission raised by Shri Ruthna-
swamy and say that the Vice-Chancel-
lors have to be there under ‘he cuusti-
tution of the Act. Situated as
we are and with the kind of
correlation we have between the
Central Government and the Univer-
sity Grants Commissior, it is necessary
that some officers of lhe Ministry alse
should be there on the Grants Com-
sion. A comparison between the Uni-
versity Grants Commission her: ana
the University Grants Committee in
Great Britain ig not very appropciata
because that is a body outside tne
Ministry of Education or any educa-
tional authority. It is a body atticn-
ed to the Treasury and it advises the
Chancellor of the Exchequer whno
places certain funds at the 3lisposal of
the University Grants Committze. Of
course, the University Grants Commit-
tee has completed autonomy with re-
gard to the fundg placed at its dispo-
sal. It may probably interest hon.
Members to hear that ‘n Great Bri-
tain itself there is today a greater
approximation to our way of thinking.
Very recently two committees were
appointed there—the Robins Com-
mittee and the Trent - Committee—
which are examining the guestion of
university finances and the question of
financeg of every kind of aon-official
agency engaged in research, and their
preliminary thinking seems to bie more
or less on the lines on which we have
proceeded. -. cane
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Omne very important question sbhcut
Central Universities was raised by a
number of speakers, particularly by
Shri Avinashilingam Chettiar, and
Prof. Wadia has replied to it. But I
would like to return to it all the same.
The Central universitieg are the direct
responsibility of the Government of
India. It is not only because the Cen-
tral Government makes allocations to
the Central Univercities and the
Grants Commission has to make the
full pavment, but it is laid down in
the Act jtself. There was a gond deal
of discussion on this when the Bill
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was passed and it was agreed by Par-
liament that the Central universities
must continue to remain the respon-
sibility of the Central Government,
since there is no other source from
which they can draw, The State uni-
versities are the primary responsibility
of the States. Mr. Chettiar quoted
certain figures. If he will look at ke
figures again, he will find that in the
matter of development, the Central
universities are treated, mors .r less,
on par with the State universities, In
the matter of maintenance gsranis, he
referred to page 26 of the Report for
1961-62 and what he said was certainly
correct, that seven universities or insti-
tutions for which the Centre ig directly
responsible, received among themselves
Rs. 3-31,68,000|-. But in the case of
the development of the Central uni-
versities, together they have received
only Rs. 34 lakhs. They got only
Rs. 34 lakhs as against Rs. 1,52,98,000
given to the State universities. There-
fore, I do not know wherefrom he
got the figure to say that a greater
proportion of money was being spent
on the Central universities.

4527

Surr T. S. AVINASHILINGAM
CHETTIAR: All the figures are in the
Report. ;

b

Surt HUMAYUN KABIR: Both sets
of figures are giver, separately and
I am afraid the hon. Member did not
go beyond page 26 and he did not
look at page 29 of the Report.

Sur1 T. S.
CHETTIAR:
page also.

AVINASHILINGAM
I referred to the other

Surr HUMAYUN KABIR: Also the
Grants Commission has been giving
considerable assistance for the deve-
lopment of the affiliated colleges both
in respect of hostels and in respect of
teachers. Mr. Ruthnaswamy and
other friends referred to the question
of hostels. I am in entire agreement
with them that far more provision
should be made for hostels. In the
case of technical institutions, we have
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accepted responsibility for 50 per cent.
of the students and said that they
will be provided with hostel accom-
modation and that target is being ful-
filled throughout India. In the case
ot the other institutions also, if not
50 per cent., quite a substantial pro-
portion of the students should be
provided with hostel accommodation.
For that purpose the Grants Commis-
sion has made a beginning by giving
grants for hostels in colleges. Rs. 44.68
lakhs were given in 1959-60, Rs. 40.6
lakhs in 1960-61 and Rs. 35.02 lakhs
in 1961-62. I have no doubt that when
the figures for 1962-63 are available
it will be found that a considerable
provision has been made for hostel
accommodation for students in the
colleges.

4528

Similarly, in the universities also,
grants for hostels have been made of
the order of Rs. 16.68 lakhs in 1959-60,
Rs. 2527 lakhs in 1960-61 and
Rs. 45.05 lakhs in 1961-62. I agree
that even more may have to be done.
But this again is a matter where we
have to make up for past deficiencies
and with the rate at which university
students are increasing, it is almost
impossible to keep pace., Neverthe-
less, every effort will be made to im-
prove hostel facilities both in terms
of numbers and in terms of the ameni-
ties and facilities 1 entirely agree
with my hon. friend that a hostel
without a common room or without
a reading room, is not suitable for
students and does not fully serve the
purpose for which it is intended.

Similarly with regard to teachers.
1 have mentioned already earlier in
the morning the efforts made by the
Grants Commission in improving the
quality of the teachers, throughout
the country, both in the universities,
Central and State, and in the affiliated
colleges and I am glad that there is
full recognition of that fact in the
House. I am sure things will improve
as the social climate is built up, I
would like to place before the House
this consideration also, that it is not
salaries alone that count. There is.
the social climate. What is the social
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appreciation of the teacher? If there
is proper social appreciation of the
teacher, things will improve, especial-
ly with the salaries which have been
introduced today and which I hope in
the Fourth Plan will be more or less
on the lines which I have tried to
indicate and place before the House.

Madam, Mr. Chettiar and other
friends also, referred to the problems
of research. I am afraid I cannot
agree there. I think it was, Mr. Sapru
who said that we have to concentrate
today only on basic scholarship and
not on research. I do not accept that
division. There cannot be any basic
scholarship and there cannot be any
teaching, especially in the post-
graduate levels, unless it is reinforced
by research. Contrarily, research can-
not be developed or have any signi-
ficance, if there is no teaching. It is
the pressure of the younger genera-
tion, of those admitted into the uni-
versities and colleges, which keeps
the teachers on their toes. The
experience not only in our country but
throughout the world has been that
where research is divorced from teach-
ing, or training in some way or the
other, there research itself suffers and
within fifteen or twenty years many
of the most magnificiently endowed
research institutions have not been
able to give results which the uni-
versities give.

Surt M, H.L SAMUEL: There are
research fellowships without any
teaching at all.

Surt HUMAYUN KABIR: Research
fellowships are only temporary things.
A research fellowship is given to a
young student to train him up. A
research fellowship is not meant to
be a permanent thing. We have
found that experience here and else-
where is that teaching and research
have to be combined.

Dr, NTHAR RANJAN RAY: Re-
search fellows also have to do a little
teaching.

Surt HUMAYUN KABIR: 1 would
request hon. Members not to inter-
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rupt me, because I have very little
time and a very wide field to cover.
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1 do not know wherefrom my friend
Mr. Chettiar got the figure to show
that only about Rs. 40 lakhs was
spent on research.

Serr T. S, AVINASHILINGAM
CHETTIAR: It is from a paper by
Prof. Mahalanobis given to the Plan-
ning Commission.

Surt HUMAYUN KABIR: May be,
but figures are not always completely
correct and there are many sources.
From the C.S.IR. itself we are giving
assistance to a very large number of
universities for research to be carried
out in the universities and actually
these figures have not been fully
compiled. Only yesterday, 1 saw a
report under preparation—and I hope
to place it before both Houses of
Parliament before the end of this
year—showing what is the actual
amount spent on research, on scienti-
fic research in this country. At the
moment even in the report to which
my hon. friend referred, Prof. Maha-
lanobis makes it quite clear that these
are only certain tentative figures, and
these figures by themselves are not
conclysive, _

5 P.M.

There was also the reference to
Rabindra Bharati and to the Tagore
lecturers. Mr. Ruthnaswamy and a
few others referred to it. The Tagore
Lectures are on any subject in the
field of humanities. In fact, except
the name Tagore, they have nothing
else to do with Tagore as such. The
lecture is in any subject in the field
of humanities and in certain cases the
lecturership can go even beyond
humanities. In regard to Rabindra
Bharati again, if the Report is read,
the University Grants Commission’s
Report, I think this will be cleared.
I think most hon. Members missed
one word. It is said that music and
the fine arts will be the main items.
There is a world of difference bet-
ween ‘mainly’ and ‘totally’. Actually,
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the University 1s taking up the entire
field of humanities. It is a growing
University so that in course of time,
it may expand further amd it would
be premature to judge this University
which had come into existence only
about a year or a year and a half ago.
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Another point which was raised by
a number of friends was with regard
to failures. I am as concerned as any
other hon. Member about failures,
especially at the different stages of
the TUniversity examinations. The
position is not quite as dismal as it
is sometimes painted. Very recently
I had a survey made of the failures
in the first degree examination for
engineering. For India as a whole the
failures are about twenty-one per
cent. Now, that means that seventy-
nine per cent. succeed. This compares
quite favourably with engineering
institutions anywhere in the world. I
think hon. Members will probably be
surprised if I give figures of failures
for so well-known—failure is not pro-
bably the correct word. It should be
the figures of those who do not com-
plete the course in the slipulated
time—an institution like the MIT. It
is much higher than twenty-one per
cent. In fact, perhaps it is almost
double this figure. Nevertheless, we
must be continually on the guard.

Reference was made by my hon.
friend, Mr, Sri Rama Reddy, about
the entrance examination for the IITs.
The southern Universities have recog-
nised that to some extent they have
programmed the syllabi in a way
which was not suitable for scientific
and technical education; I believe the
Madras University has already taken
steps to rectify that position and other
Universities will fall in line. But
obviously standards of all-India insti-
tutions and the standards of engi-
neering education in the country can-
not be lowered simply because some
Universities chose to lower the stan-
dards of the syllabi or dilute it in a
way which is not conducive to best
results in higher education. This pro-
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blem, ] am sure, will be taken care
of very soon and I am confident that
with the inherent ability and intel-
ligence and industry of my young
friends from the south, the students

from Madras, Mysore, Kerala and
Mysore will next year give a far
better account of themselves than

they have this year. In that connec-
tion, reference was also made to pro-
fessional colleges and whether they
should be started by private bodies at
all, It was Mr. Mulka Govinda Reddy,
I think, who in particular dealt with
this problem. That is natural per-
haps, because he comes from a State
where the problem exists in the most
serious form, if I may use that expres-
sion. T have recently had discussions
with the Chief Minister and the
Education Minister of Mpysore and
they also agreed that something
should be done to prevent the spring-
ing up of this kind of what one may
cal]l, with due apologies, mushroom
colleges. In future, no college will
be allowed to come up unless it is
properly financeqd and properly staffed
and if some colleges have been started
in the past, we will try to see that
they are upgraded. In fact, in one or
two cases, the All-India Council for
Technical Education has taken steps
to see that a college or polytechnic
which was not properly set up was
built up with assistance from Central
grants but 1 would not agree with
him, and I think with another friend
who said that, private bodies should
not be allowed to have colleges at
all. That, I think, would be a wrong
thing. After all, we do want private
initiative and if there are philanthro-
phic men and women, if there are
non-official agencies which want to
serve the community by providing
education at different levels, we should
welcome their efforts and we should
not in any way put handicaps in their
way; the only thing is that we should
guarantee that the standards are pro-
perly maintained and these institu-
tions do not suffer in comparison with
State institutions either by way of
equipment or by way of other ameni-
ties and certainly not by way of staff.
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I entirely agree with my hon. friend,
Shrimati Bhargava, that greater
attention shouid be paid to women. It
is a pity that at the moment there is
no woman on the University Grants
Commission. I am sure that when
we find 3 woman Vice-Chancellor or
a woman educationist at the appro-
priate time, the University Grants
Commission themselves will keep this
in mind and we will certainly do
whatever we can but regarding the
specialised committees .

Surt BHUPESH GUPTA  (West
Bengal): May 1 know what steps
were taken to find a woman Vice-
Chancellor?

SHrI HUMAYUN KABIR: I will
leave that to my hon. friend, Mr.
Gupta, for the moment .. .

Surt BHUPESH GUPTA: Madam, I

am not the Minister of Education
who . ..
Surr1  HUMAYUN KABIR: Mr.

Chordia raised one important issue. It
is important in this respect that if
the rules change without adequate
uotice to the Universities, the Univer-
sities cannot take advantage of what
may be offered. I will pass on his
suggestion,- with which I agree in
principle, that the rules of the Uni-
versity Grants Commission should be
made at least one year in advance.
Sometimes, the programmes cannot
be taken up exactly in that way
because a situation may arise where
some new programme has to be
undertaken by the University Grants
Commission and, therefore, without
making a fetish of it, generally the
spirit of that observation should be
observed.

There was reference to foreign
exchange by a number of friends parti-
cularly, my hon, friends, Mr. Santha-
nam and Mr. Chettiar, Now, we have
surveyed the position. The total
requirement of foreign exchange for
Universities for India 1is like this.
Their demand is only for one crore
of rupees and a sum of about forty or

840 RSD—T.
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fifty lakhs was given last year. This

was not adeguate but the picture is
not quite as dismal as Mr. Chettiar
tried to suggest and I have every
hope—I am giad the Finance Minister
1s here—that it will receive sympa-
thetic consideration. The resolution
which was passed recently at the con-
ference of scientists and educationists
had put the total requirements of
foreign exchange at one crore of
rupees for the Universities, two crores
of rupees for the technical institutions
throughout the country and two
crores of rupees for all research insti-
tutions in the country, in all five
crores of rupees, for the whole country
and for a year. I am sure, with my
hon. colleague’s known interest and
sympathy for scientific and technical
education and higher education, this
sum of five crores of rupees will be
forthcoming and I have suggested that
this may be done in a way . ..

Surr BHUPESH GUPTA: 1 hope
you wiil take it up in the Cabinet
meetings also.

Surt HUMAYUN KABIR: I have
suggested that this may be done in a
way so that once the allocation is
made, every head of institution has
some free foreign exchange at his dis-
posal. The rather laborious and diffi-
cult process of going through licence
and application may be, if not
altogether abolished at least severely
curtailed in their case. This matter,
I would like to inform the House, is
now being examined by the Ministry
of Finance. We have already passed
on the proposal to the Ministry of
Finance and it is under examination.

There was also reference to the
question of discipline and moral
teaching. I am sure that every one
in this House desires that the tone of
discipline in all educational institu-
tions, and if I may be permitted to
add, in all spheres of life including
public life, should be raised and there
will be no difference of opinion among
Members of this House I am sure
this will be kept in mind by the
University Grants Commission. As

A )
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was mentioned by Mr. Diwakar, some
steps. may not be very sweeping steps
but some steps, in this direction have
already been taken.

4535

I am afraid I cannot agree with my
hon. friend, Mr. Santhanam, when he
wants the Indian Insiitutes of Tech-
nology to be brought under the Uni-
versity Grants Commission. This
House and the other House, ie. the
Parliament, having considered that
guestion set up a Council of Indian
Institules of Technology prec.sely for
that purpose. The functions of the
University Grants Commission and
that of the Indian Institutes of Tech-
nology are somewhat different and by
a mix-up of the two, the cause of
technical education may suffer in this
country but there is no possibility of
lack of co-ordination and no possi-
bility of duplication or overlapping
beczuse the Chairman of the Univer-
sity Grants Commission is a member
of the Council of the Indian Institutes
of Technology and similariyy, in the
University Grants Commission, there
are persons who are fully conversant
with the requirements of the Indian
Institutes of Technology and are
familiar with their work.

Tue DEPUTY CHAIRMAN: You
have just five minutes more.
Surr HUMAYUN KABIR: I will

finish in five minutes.

There was the question of screen-
ing so that the number at the uni-
versity level can be controlled. Again
that is a point where there will be
no difference of opinion. Attempts
are being made to see that only the
meritorious go to the universities but
we cannot take that step till we have
also provided some kind of an alter-
native for those who are not going 1o
the universities. That is why the
guestion has been taken up of provid-
ing some kind of a professional, voca-
tional or technical education at the
secondary level itself. Also some
changes in the rules of recruitment
may be necessary but this would again
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take me rather beyond the present
diseussion.
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There was also reference to the
quastion of medium of instruction. It
is a very ticklish issue and in the
tiiree or four minutes left to me I

- c.mot deal with that adequateiy. I

would only say that everyone will
cgree that while we will have to have
Indian languages—and we desire to
have Indian languages—as the medium
of instruction in our universities, any
rarried step would be undesirable.
Ilaste is not always conducive to
cuicker results. Actually there has
teen some damage to the standards
of education Dbecause this was not
zlways carefully thought out. Further,
it is not a question of only preparing
a few lists of terminology or a few
foxt-books At the university level,
education depends and ought to
depend on a wide background of lite-
rature and till that wide background
=f literature is created in the langu-
ages, we have to be bilingual for some
nme to come. Also it is correct to
<1v that in the universities today, the
medium is not merely Eng.ish and
not merely the regional language.
Fvery teacher uses both the langu-
ages, sometmes side by side and
sometimes one after the other and the
studzants also in their discussions use
both the languages. This bilinguality,
I think, in the circumstances will
have to continue for some time till
cdequate literature is created and for
that we are making every possible
cffort.

Madam, there was also a suggestion
that universities should be made a
concurrent subject, I cannot enter
into that question now but I do agree
that even within the existing provi-
sions of the Constitution the Univer-
sity Grants Commission can and does
help in raising standards through
judicious allocation of grants, through
suggestions in the way of revision of
syllabuses, through improving the
quality of teachers and in all these
directions I am happy to see that in
the ten years the University Grants
Commission has existed, three or three
and a half years as a non-statutory
body and thereafter as a statutory
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body, the University Grants Commis-
sion has already rendered consider-
able service to the cause of university
education in the country.
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" Surr BHUPESH GUPTA: May 1
know what the University Grants
Commission has -done?

Surt HUMAYUN KABIR: I would
refer my hon friend to the Reports
which have been published from time
to time.

Lt Al

Now, Madam, my last point, and
that is, the question of consolidation
versus expansion. Here again a basic
question has been raised. In our
country, I am afraid, we cannot choose
between the two alternatives. They
are not the two horns of a dilemma
but they are two paraliel develop-
ments which we have to entertain side
by side. With the enormous expan-
sion in elementary education, with the
enormous expansion in secondary edu-
cation, it is inevitable that there will
be expansion in university education
as well. At the same time, if that
expansion takes place at the cost of
quality, that expansion will not be in
the national interest but may be
actually detrimental to national
interest. Therefore consoiidation has
to be given equal importance. I think
that on the whole, the TUniversity
Grants Commission in its ten years of
existence has always tried to balance
the demands of consolidation against
the demands for expansion and by and
large I think, Madam, we can say that
universily education in the country
today, while it is not all that we
desire, while it is far short of the
ideal, while it is perhaps even short
of what is possible, is certainlv in a
state of progressive advancement and
I do not think we need be unduly
apprehensive or nervous about the
state of affairs

I once again thank all hon. Mem-
bers who have taken part in the
debate.

Surt BHUPESH GUPTA.:
may ] ask . ..

Madam,

I

[ 17 SEP. 1963 ]

Grants Commission
for 1961-62
THre DEPUTY CHAIRMAN: Your
Half-an-hour discussion is there. It
18 5.16 now.
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Sarr BHUPESH GUPTA.:
ask one question.

Let me

Tue DEPUTY CHAIRMAN: All
right.

Surt BHUPESH GUPTA: The Cal-
cuatta University Senate drew up a
College Code several years ago, I
think it was drawn up uhanimously
by the Senate but up to now I am
told it has not been implemented and
the Governor as the Chancellor is not
giving consent advised by the West
Bengal State Government. In such
maliters what the University Grants

Commission does, I would like to
know.
Surr HUMAYUN  KAPIR: The

State Universities are primarily the
concern of the State Governments.

HALF-AN-HOUR DISCUSSION RE-
GARDING CONDITIONS FOR
TRAVEL ABROAD

Surr BHUPESH GUPTA (West
Bengal): Madam Deputy Chairman,
I am glad to find the hon Finance
Minister here. I should like him to
cons'der the problem that I am rais-
ing in this House this afternoon with
a fresh and open mind so that we
mmprove matters and set things
straight. In the beginning of last year
the Government introduced some kind
of 2 procedure in regard to the book-
ing of passages for travel abroad.
These are new dealt with wunder
what is known as the P. Form. As
soon as the matter came to our notice
we discussed it and I think the Gov-
ernment also in a press note on the
10th May 1962 clarified this particu-

lar regulation and explained under
what circutstances applications on
P. Form would be tonsidered. It was

made abundantly clear that the whole
object of this measure was to prevent
certain misuse of foreign exchange by



